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DAILY CAUSELIST
[ Published under the authority of Hon'ble the Chief Justice. ]

Web Site : http://meghalayahighcourt.nic.in
FIRST HALF

FROM 10:30 A.M
TUESDAY the 13 TH NOVEMBER, 2018 

COURT ROOM. " 1 "
HON'BLE MR JUSTICE MOHAMMAD YAQOOB MIR, CHIEF JUSTICE

HON'BLE MR.JUSTICE S. R. SEN
ALL MOTION, ADMISSION, ORDER AND HEARING OF THE MATTERS COGNIZABLE BY A DIVISION BENCH.

Sr. No. Case Number Main Parties Petitioner Advocate Respondent
Advocate

MOTION
1) Review Pet/11/2018 MELVEREEN IANGRAI

VS.
AGNES KHARSHIING
AND ANR.

V MAWLIEH
SS DEY, SR ADV

PS NONGBRI

With MC(Review
Pet.)/6/2018

MELVEREEN IANGRAI
VS.
AGNES KHARSHIING
AND ANR.

V MAWLIEH
SS DEY, SR ADV

PS NONGBRI

Remarks: IN W.P(C) No. 355 OF 2018 [DISPOSED OF]
ORDERS

2) PIL/12/2018 KHROOLAMSALANKI
PARIAT
VS.
STATE OF MEGHALAYA

MR. H ABRAHAM,
GA

Remarks: LETTER PETITION
3) Crl.A./1/2018 ALPHON KHARDEWSAW

VS.
STATE OF MEGHALAYA
AND ANR.

D GANGTE
WM SANGMA
BK BISWA
M HALDER
M DEVI
KC GAUTAM

MR. K KHAN PP
MEGHALAYA
MR. S SENGUPTA,
APP

4) WP(C)/296/2018 MAMAL ARENGH
VS.
THE EXECUTIVE
COMMITTEE (GARO
HILLS AUTONOMOUS
DISTRICT COUNCIL)
AND 3 ORS.

FG MOMIN
HR NATH

C R MARAK
S DEY SC GHADC
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With MC(WPC)/149/2018 MAMAL ARENGH
VS.
THE EXECUTIVE
COMMITTEE (GARO
HILLS AUTONOMOUS
DISTRICT COUNCIL)
AND 3 ORS.

F G MOMIN
HR NATH

C R MARAK
S DEY SC GHADC

5) WP(C)/323/2018 DEIPORMI DKHAR
VS.
STATE OF MEGHALAYA
AND 5 ORS.

R MAJAW
S ROY
M PRASAD
S SHALLAM
TD SANGMA
HL SHANGREISO

MR BB
BHATTACHARJEE,
ADDL AG
MS. Z.E.
NONGKYNRIN, GA
K KHAN, SR. GA
MEGHALAYA

6) WP(C)/340/2018 M/S NCC LTD.
VS.
STATE OF MEGHALAYA
AND 3 ORS.

ML GOPE
N GOGOI
N MECH
N HAWELIA

MR. ND CHULLAI,
AAG
MR. T L JYRWA
MR. A KUMAR, AG
MEGHALAYA

HEARING
7) CRP/13/2016 SMT DIPTI

CHAKRABORTY
VS.
SHRI ASHISH
BHATTACHARJEE

MR. S THAPA
MR. S PANTHI
GA DKHAR
MR. R PAUL
B HAZARIKA
P SHOME
MS. P CHETRI
MS. R DUTTA
MR. K PAUL

MR. PK BORAH

With CRP/5/2017 PRINCIPAL DIRECTOR
REGIONAL TRAINING
INSTITUTE SHILLONG
VS.
KAMAKHYALAL BAJORIA
CHARITABLE TRUST

MR. S THAPA
MR. S PANTHI
MR. R DUTTA
MR. R PAUL
P SHOME
S MYLLIEMNGAP
MR. K PAUL

MR. R
CHOUDHURY
MR. K BARUAH
S SENGUPTA ADDL.
SR. GA
MEGHALAYA

8) WP(C)/310/2017 ATC TELECOM
INFRASTRUCTURE PVT.
LTD.
VS.
STATE OF MEGHALAYA

MR. S JINDAL
MR. S RANA
MK MARAK
P BISWAKARMA
MR. VK JINDAL SR ADV

MR. R GURUNG,
GA, MEGHALAYA
MR. A KUMAR, AG
MR. A
KHARWANLANG
K KHAN, SR. GA
MEGHALAYA

9) WP(C)/311/2017 ATC TELECOM
INFRASTRUCTURE PVT.
LTD
VS.
STATE OF MEGHALAYA

MR. S JINDAL
MR. S RANA
MK MARAK
P BISWAKARMA
MR. VK JINDAL SR ADV

MR. R GURUNG,
GA, MEGHALAYA
MR. A KUMAR, AG
MR. A
KHARWANLANG
K KHAN, SR. GA
MEGHALAYA

10) WP(C)/312/2017 ATC TELECOM
INFRASTRUCTURE PVT.
LTD.
VS.
STATE OF MEGHALAYA

MR. S JINDAL
MR. S RANA
MK MARAK
P BISWAKARMA
MR. VK JINDAL SR ADV

MR. R GURUNG,
GA, MEGHALAYA
MR A KUMAR, AG
MR. A
KHARWANLANG
K KHAN, SR. GA
MEGHALAYA

11) WP(C)/313/2017 ATC TELECOM
INFRASTRUCTURE PVT.
LTD.
VS.
STATE OF MEGHALAYA

MR. S JINDAL
P BISWAKARMA
MR. S RANA
MK MARAK
MR. VK JINDAL SR ADV

MR. R GURUNG,
GA, MEGHALAYA
MR A KUMAR, AG
MR A
KHARWANLANG
K KHAN, SR. GA
MEGHALAYA
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12) WP(C)/341/2017 CARLOS D SANGMA
VS.
STATE OF MEGHALAYA

T NIANGTI
MR. PK BORAH

PS NONGBRI SC
KHADC
S BHATTACHARJEE
GA MEGHALAYA
K KHAN, SR. GA
MEGHALAYA

NB:
ADVOCATES ON SANCTIONED LEAVE :
1)  MRS. NG SHYLLA   ADVOCATE   FROM  06-11-2018  TO  30-11-2018
2)  MR B KHYRIEM   ADVOCATE   FROM  13-11-2018  TO  16-11-2018

BY ORDER            
REGISTRAR GENERAL
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DAILY CAUSELIST
[ Published under the authority of Hon'ble the Chief Justice. ]

Web Site : http://meghalayahighcourt.nic.in
FIRST HALF

FROM 10:30 A.M
WEDNESDAY the 14 TH NOVEMBER, 2018 

COURT ROOM. " 1 "
HON'BLE MR JUSTICE MOHAMMAD YAQOOB MIR, CHIEF JUSTICE

HON'BLE MR.JUSTICE S. R. SEN
ALL MOTION, ADMISSION, ORDER AND HEARING OF THE MATTERS COGNIZABLE BY A DIVISION BENCH.

Sr. No. Case Number Main Parties Petitioner Advocate Respondent
Advocate

ADMISSION
1) CentralExciseAp/21/

2018
THE COMMISSIONER OF
GOODS AND SERVICE
TAX, SHILLONG
VS.
M/S MEGHALAYA CAST
AND ALLOYS PVT. LTD.

DR. N. MOZIKA

ORDERS
2) PIL/3/2018 IN RE SUO MOTU

ACTION FOR THE
EFFECTIVE
IMPLEMENTATION OF
THE JUVENILE JUSTICE
ACT, 2015
VS.
STATE OF MEGHALAYA

MR. S SENGUPTA,
ADDL SR GA
MEGHALAYA
MR. A
KHARWANLANG,
GA
MR. A KUMAR AG
MEGHALAYA

HEARING
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3) WP(C)/292/2014 SHRI FLAMINGSTAR
WAHLANG
VS.
STATE OF MEGHALAYA

M HALDAR
BK BISWA
E SLONG
S CHAKRAWARTY
SENIOR ADVOCATE
MR. KC GAUTAM

MR. P NONGBRI
MR PN NONGBRI
MS. A
THANGKHIEW
K WARJRI
MR. W JYRWA
MR. C KHYRIEM
MR. HS
THANGKHIEW SR
ADVOCATE
MR. S SEN GUPTA
GA MEGHALAYA
ND SHULLAI,ADDL
AG
ZE
NONGKYNRIH,GA
DR N MOZIKA
K KHAN, SR. GA
MEGHALAYA

With WP(C)/290/2014 SHRI HUMBERT
PATRICK SYIEM
VS.
STATE OF MEGHALAYA

M HALDAR
BK BISWA
MR. D GANGTE
E SLONG
S CHAKRAWARTY
SENIOR ADVOCATE
MR. KC GAUTAM

MR. P NONGBRI
MR. N MOZIKA
MR PN NONGBRI
MS. A
THANGKHIEW
K WARJRI
MR. W JYRWA
MR. C KHYRIEM
MR. HS
THANGKHIEW SR
ADVOCATE
MR. S SEN GUPTA
GA MEGHALAYA
ND SHULLAI,ADDL
AG
ZE
NONGKYNRIH,GA
K KHAN, SR. GA
MEGHALAYA

WP(C)/291/2014 SHRI PHILARSON
MARAK
VS.
STATE OF MEGHALAYA

M HALDAR
BK BISWA
E SLONG
SC CHAKRAWARTY SR
ADV
MR. KC GAUTAM

MR. P NONGBRI
MR. N MOZIKA
MR PN NONGBRI
MS. A
THANGKHIEW
K WARJRI
MR. HS
THANGKHIEW SR
ADVOCATE
MR. S SEN GUPTA
GA MEGHALAYA
ZE
NONGKYNRIH,GA
ND SHULLAI,
ADDL. A.G
K KHAN, SR. GA
MEGHALAYA
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WP(C)/293/2014 SHRI BAWAL KR MARAK
VS.
STATE OF MEGHALAYA

M HALDAR
BK BISWA
E SLONG
S CHAKRAWARTY
SENIOR ADVOCATE
MR. KC GAUTAM

MR. P NONGBRI
MR. HS
THANGKHIEW SR
ADVOCATE
MR. N MOZIKA
MR PN NONGBRI
MS. A
THANGKHIEW
K WARJRI
MR. S SEN GUPTA
GA MEGHALAYA
ND SHULLAI,ADDL
AG
ZE
NONGKYNRIH,GA
K KHAN, SR. GA
MEGHALAYA

WP(C)/294/2014 SHRI HENITHSON K
KHARKONGOR
VS.
STATE OF MEGHALAYA

M HALDAR
BK BISWA
E SLONG
S CHAKRAWARTY
SENIOR ADVOCATE
MR. KC GAUTAM

MR. P NONGBRI
MR. N MOZIKA
MR PN NONGBRI
MS. A
THANGKHIEW
K WARJRI
MR. W JYRWA
MR. HS
THANGKHIEW SR
ADVOCATE
MR. C KHYRIEM
MR. S SEN GUPTA
GA MEGHALAYA
ND SHULLAI, ADDL
AG
ZE
NONGKYNRIH,GA
K KHAN, SR. GA
MEGHALAYA

WP(C)/295/2014 SHRI TEILANG SYIEM
VS.
STATE OF MEGHALAYA

M HALDAR
BK BISWA
E SLONG
S CHAKRAWARTY
SENIOR ADVOCATE
MR. KC GAUTAM

MR. HS
THANGKHIEW SR
ADVOCATE
MR. L KHYRIEM
MR. P NONGBRI
MR. N MOZIKA
MR PN NONGBRI
MS. A
THANGKHIEW
K WARJRI
MR. W JYRWA
MR. C KHYRIEM
MR. S SEN GUPTA
GA MEGHALAYA
ND SHULLAI, ADDL
AG
ZE
NONGKYNRIH,GA
K KHAN, SR. GA
MEGHALAYA
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WP(C)/296/2014 SHRI. GODFREY
BALSAM W MOMIN
VS.
STATE OF MEGHALAYA

M HALDAR
BK BISWA
S CHAKRAWARTY
SENIOR ADVOCATE
E SLONG
MR. KC GAUTAM

MR. HS
THANGKHIEW SR
ADVOCATE
MR. P NONGBRI
MR. N MOZIKA
MR PN NONGBRI
MS. A
THANGKHIEW
K WARJRI
MR. S SEN GUPTA
GA MEGHALAYA
ND SHULLAI,ADDL
AG
ZE
NONGKYNRIH,GA
K KHAN, SR. GA
MEGHALAYA

WP(C)/297/2014 SHRI WILLINGTON
MARBANIANG
VS.
STATE OF MEGHALAYA

M HALDAR
BK BISWA
S CHAKRAWARTY
SENIOR ADVOCATE
E SLONG
MR. KC GAUTAM

MR. HS
THANGKHIEW SR
ADVOCATE
MR. L KHYRIEM
MR. P NONGBRI
MR. N MOZIKA
MR PN NONGBRI
MS. A
THANGKHIEW
MR. W JYRWA
MR. C KHYRIEM
K WARJRI
MR. S SEN GUPTA
GA MEGHALAYA
ZE
NONGKYNRIH,GA
ND SHULLAI,ADDL
AG
K KHAN, SR. GA
MEGHALAYA

Remarks: W.A No. 35 -39 OF 2015 & W.A No. 16-50 OF 2016.
4) WP(C)/284/2016 SHRI GAVIN M MYLLIEM

VS.
STATE OF MEGHALAYA

MS. SK NONGRUM
MR. R MAJAW
MR. M PRASAD
S SHALLAM
J SHARMA
AK BHATTACHARYA
SR. ADV.
MR. DK
BHATTACHARYA
MR. HL SHANGREISO

MR KP
BHATTACHARJEE,
GA
MR S SENGUPTA,
ADDL SR GA
MEGHALAYA
MR. A
KHARWANLANG,
GA
K KHAN, SR. GA
MEGHALAYA

With MC(WPC)/137/2018 GAVIN M. MYLLIEM
VS.
STATE OF MEGHALAYA
AND 7 ORS.

HL SHANGREISO
M PRASAD
R MAJAW
S SHALLAM
TD SANGMA
SK NONGRUM
S ROY
E BLAH
MR. B
BHATTACHARJEE
MR. S CHANGKIJA
MS. B DAS
MR. E B SANGMA
AK BHATTACHARYA,
SR. ADV.

KP
BHATTACHARJEE
GA MEGHALAYA
MR S SENGUPTA,
ADDL SR GA
MEGHALAYA
K KHAN, SR. GA
MEGHALAYA
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WP(C)/277/2018 GAVIN M. MYLLIEM
VS.
STATE OF MEGHALAYA
AND 7 ORS.

HL SHANGREISO
M PRASAD
R MAJAW
S SHALLAM
TD SANGMA
SK NONGRUM
S ROY
E BLAH
SHRI. B.
BHATTACHARJEE
MR. S CHANGKIJA
MS. B DAS
MR. E B SANGMA
DK BHATTACHARYA
AK BHATTACHARYA,
SR. ADV.

KP
BHATTACHARJEE
GA MEGHALAYA
K KHAN, SR GA
MEGHALAYA

5) Cus.Appl/1/2017 SAMIR SAHA
VS.
THE COMMISSIONER OF
CUSTOMS
(PREVENTIVE)
SHILLONG

MS. P SIKDAR
N DASGUPTA

MS. S A SHALLAM
DR N MOZIKA

NB:
ADVOCATES ON SANCTIONED LEAVE :
1)  MRS. NG SHYLLA   ADVOCATE   FROM  06-11-2018  TO  30-11-2018
2)  MR B KHYRIEM   ADVOCATE   FROM  13-11-2018  TO  16-11-2018

BY ORDER            
REGISTRAR GENERAL
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DAILY CAUSELIST
[ Published under the authority of Hon'ble the Chief Justice. ]

Web Site : http://meghalayahighcourt.nic.in
FIRST HALF

FROM 10:30 A.M
THURSDAY the 15 TH NOVEMBER, 2018 

COURT ROOM. " 1 "
HON'BLE MR JUSTICE MOHAMMAD YAQOOB MIR, CHIEF JUSTICE

HON'BLE MR.JUSTICE S. R. SEN
ALL MOTION, ADMISSION, ORDER AND HEARING OF THE MATTERS COGNIZABLE BY A DIVISION BENCH.

Sr. No. Case Number Main Parties Petitioner Advocate Respondent
Advocate

ORDERS
1) C.Ref./1/2018 DORBAR SHNONG

LAPANGAP
VS.
DORBAR SHNONG
LUMLAKHIAT

MR. B LAITMON E PYRBOT
J SHYLLA
LS YMBON
R KHARSYAD
P PDE
L PHAWA
K DKHAR
MR A KUMAR, AG
MEGHALAYA
MR. A
KHARMAWPHLANG
, GA
MR. VGK KYNTA SR
ADV
MS. M KYNTA
MR. P NONGBRI
MR. S DEY
GS MASSAR SR
ADV

2) PIL/10/2018 COURT ON ITS OWN
MOTION
VS.
STATE OF MEGHALAYA

S SENGUPTA ADDL.
SR. GA
MEGHALAYA
MR. ND CHULLAI,
ADDL. A.G
MR. A KUMAR AG
MEGHALAYA
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3) WP(C)/331/2018 MEGHALAYA
COMMERCIAL TRUCK
OWNERS AND
OPERATORS
ASSOCIATION
VS.
THE UNION OF INDIA
AND 8 ORS.

E BLAH
S KHONGSHLING
KN CHOUDHURY,SR.
ADV.

MR. A KUMAR
AG,MEGHALAYA
MR S SENGUPTA,
ADDL SR. GA
MEGHALAYA
MRS. R DUTTA
A PAUL ASG

With MC(WPC)/184/2018 MEGHALAYA
COMMERCIAL TRUCK
OWNERS AND
OPERATORS
ASSOCIATION
VS.
THE UNION OF INDIA
AND 8 ORS.

E BLAH
S KHONGSHLING
KN CHOUDHURY,SR.
ADV.

MR. A KUMAR, AG
MEGHALAYA
A PAUL ASG

MC(WPC)/202/2018 MEGHALAYA
COMMERCIAL TRUCK
OWNERS AND
OPERATORS
ASSOCIATION
VS.
THE UNION OF INDIA
AND 8 ORS

E BLAH S SENGUPTA ADDL.
SR. GA
MEGHALAYA
A PAUL ASG

HEARING
4) WP(C)/318/2017 THE SHILLONG

MUNICIPAL EMPLOYEES
ASSOCIATION
VS.
STATE OF MEGHALAYA

MEENA K. SAH
AG MOMIN
T YANKI
S KHONGTHAW
MR. AS SIDDIQUI

MR. K
BARUAH,SC,S.M.B.
S SENGUPTA,
ADDL. SR. GA
G S MASSAR SR
ADV
MR R GURUNG, GA
K KHAN, SR. GA
MEGHALAYA

With MC(WPC)/167/2016 SMTI. AMITY KYNDIAH
VS.
STATE OF MEGHALAYA

LS DARNEI K BARUA
MR. R GURUNG

WP(C)/371/2014 SMTI AMITY KYNDIAH
VS.
STATE OF MEGHALAYA

LS DARNEI
R KHARSYAD
DH MAJAW
GS MASSAR SR ADV

K KHAN, SR. GA
MEGHALAYA
MR. SP MAHANTA,
SR ADV
K BARUA
S SENGUPTA ADDL.
SR. GA
MEGHALAYA
MR. R GURUNG,
GA, MEGHALAYA
MS. S
BHATTACHARJEE

NB:
ADVOCATES ON SANCTIONED LEAVE :
1)  MRS. NG SHYLLA   ADVOCATE   FROM  06-11-2018  TO  30-11-2018
2)  MR B KHYRIEM   ADVOCATE   FROM  13-11-2018  TO  16-11-2018

BY ORDER            
REGISTRAR GENERAL
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DAILY CAUSELIST
[ Published under the authority of Hon'ble the Chief Justice. ]

Web Site : http://meghalayahighcourt.nic.in
FIRST HALF

FROM 10:30 A.M
FRIDAY the 16 TH NOVEMBER, 2018 

COURT ROOM. " 1 "
HON'BLE MR JUSTICE MOHAMMAD YAQOOB MIR, CHIEF JUSTICE

HON'BLE MR.JUSTICE S. R. SEN
ALL MOTION, ADMISSION, ORDER AND HEARING OF THE MATTERS COGNIZABLE BY A DIVISION BENCH.

Sr. No. Case Number Main Parties Petitioner Advocate Respondent
Advocate

ORDERS
1) WP(C)/384/2017 MEGHALAYA COLLEGE

TEACHERS
ASSOCIATION
VS.
STATE OF MEGHALAYA

MR. R MAZUMDAR
H BEZBARUA
A SHARMA
U SHARMA
B DEB
BK SHARMA SR. ADV.

PD BUJARBARUAH
B GHOSH
MR. H ABRAHAM
SA CHALLAM
A KUMAR, AG
N MOZIKA CGC
K KHAN, SR GA,
MEGHALAYA

2) PIL/8/2017 ISRIN MAWNAI
VS.
STATE OF MEGHALAYA
AND ORS

MS. K CHISA
P KHARKONGOR
P RIAHTAM
MR. MF QURESHI

MS. PS NONGBRI
SC KHADC
MR. CH MAWLONG
J KHARBITHAI
S R LYNGDOH
S SENGUPTA ADDL.
SR. GA
MEGHALAYA
K KHAN, SR. GA
MEGHALAYA

3) MC(Cus.Appl)/3/201
8

AJIT SHINDE
VS.
THE UNION OF INDIA
AND ANR.

D BANERJEE
B DEB

SA SHALLAM
N MOZIKA

Remarks: ALONGWITH CUS. APPL No.__ AND M.C(CUS. APPL) No.__
4) MC(Cus.Appl)/4/201

8
SASHIKANT SHINDE
VS.
THE UNION OF INDIA
AND ANR.

D BANERJEE
B DEB

SA SHALLAM
N MOZIKA

Remarks: ALONGWITH CUS. APPL No.__ AND M.C(CUS. APPL) No.__
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5) MC(Cus.Appl)/5/201
8

ANAND KUMAR
AGARWAL
VS.
THE UNION OF INDIA
AND ANR.

D BANERJEE
B DEB

SA SHALLAM
N MOZIKA

Remarks: ALONGWITH CUS. APPL No.__ AND M.C(CUS. APPL) No.__
6) WP(C)/343/2018 M/S S.D. CERAMICS LLP

AND ANR
VS.
NORTH EASTERN
DEVELOPMENT
FINANCE
CORPORATION LIMITED

S THAPA
S PANTHI
R DUTTA
P SHOME
A DHAR
D LYNGDOH
B KHARWANLANG
P CHETTRI
D SAHA
Q KHARMAWLONG
K PAUL

MS. R SATEIN
MR. R JHA
MS. B S DKHAR
MR. S DUTTA

7) WP(C)/366/2018 ALL JAINTIA CEMENT
TRANSPORTER
ASSOCIATION
VS.
STATE OF MEGHALAYA
AND 4 ORS.

AK AGARWAL
M WAHLANG
H ABRAHAM
A THUNGWA
S PDE
R COLNEY
D SYRTI
SP MAHANTA, SR.
ADV.

MR. ND CHULLAI,
ADDL A.G
MR. A
KHARMAWPHLANG
, GA
MR. A KUMAR, AG
MEGHALAYA

With MC(WPC)/194/2018 ALL JAINTIA CEMENT
TRANSPORTER
ASSOCIATION
VS.
STATE OF MEGHALAYA
AND 4 ORS.

AK AGARWAL
M WAHLANG
H ABRAHAM
S PDE
D SYRTI
A THUNGWA
R COLNEY
SP MAHANTA, SR.
ADV.

MR. A
KHARMAWPHLANG
, G.A
MR. ND CHULLAI,
ADDL A.G
MR. A KUMAR, AG
MEGHALAYA

HEARING
8) Review Pet/3/2018 ALL MEGHALAYA

PRIMARY SCHOOLS
TEACHERS
ASSOCIATION AND 3
ORS.
VS.
STATE OF MEGHALAYA
AND 5 ORS.

P BARUAH
PRATYUSH
Z ISLAM
W LAMIN
Y BBIYA
DR A SARAF, SR. ADV
KV KHARLYNGDOH

MR. H KHARMIH
GA MEGHALAYA
MR. R GURUNG,
GA, MEGHALAYA
MR. S JINDAL
MR. VK JINDAL SR
ADV
MS P BISWAKARMA
K KHAN, SR. GA
MEGHALAYA
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9) Review Pet/8/2018 SDANGYOO L. DKHAR
VS.
STATE OF MEGHALAYA
AND 5 ORS.

MR. R MAZUMDAR
MR. HL SHANGREISO
MR. R MAJAW
MR. M PRASAD
S SHALLAM
U SHARMA
BK SHARMA, SR. ADV.

K KHAN, SR GA,
MEGHALAYA
MR ND CHULLAI ,
ADDL AG
MR. R GURUNG,
GA, MEGHALAYA
K CHANGKIJA
R SUMER
E SLONG
T TIGGA
S CHAKRAWARTY
SR. ADVOCATE
MR. A
KHARMAWPHLANG
, GA
S SENGUPTA ADDL.
SR. GA
MEGHALAYA

NB:
ADVOCATES ON SANCTIONED LEAVE :
1)  MRS. NG SHYLLA   ADVOCATE   FROM  06-11-2018  TO  30-11-2018
2)  MR B KHYRIEM   ADVOCATE   FROM  13-11-2018  TO  16-11-2018

BY ORDER            
REGISTRAR GENERAL
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DAILY CAUSELIST
[ Published under the authority of Hon'ble the Chief Justice. ]

Web Site : http://meghalayahighcourt.nic.in
FIRST HALF

FROM 10:30 A.M
SATURDAY the 17 TH NOVEMBER, 2018 

COURT ROOM. " 1 "
HON'BLE MR JUSTICE MOHAMMAD YAQOOB MIR, CHIEF JUSTICE

HON'BLE MR.JUSTICE S. R. SEN
ALL MOTION, ADMISSION, ORDER AND HEARING OF THE MATTERS COGNIZABLE BY A DIVISION BENCH.

Sr.
No. Case Number Main Parties Petitioner Advocate Respondent

Advocate

ADMISSION
1) Crl.A./3/2018 AJAY DAS

VS.
STATE OF MEGHALAYA

S CHAKRAVARTY, SR.
ADV.
R SUMER

MR. S SENGUPTA,
ADDL.PP.
K KHAN,ADDL PP
MEGHALAYA

ORDERS
2) PIL/7/2018 NILBERTH CH MARAK AND

ANR
VS.
GARO HILLS AUTONOMOUS
DISTRICT COUNCIL AND 4
ORS

S ANAND
UB SANGMA
C MARAK
FS SANGMA
MR. PT SANGMA

D LYNGDOH
MR. K PAUL
KP
BHATTACHARJEE
GA MEGHALAYA
MR. S THAPA
MR. S PANTHI
R DUTTA
P SHOME
A DHAR
MS. B
KHARMAWPHLANG
MS. S NONGRUM
S DEY SC GHADC

HEARING
3) Crl.A./2/2015 SRI SURAJ GUPTA

VS.
STATE OF MEGHALAYA

A GANGULY
S. K. JAIN
A BORAH
MR. SD UPADHAYA
MR. S DEKA
N ZAMAN

K KHAN, SR. GA
MEGHALAYA
MR. S SENGUPTA,
ADDL.PP.
MR. R GURUNG
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4) WP(C)/327/2017 C AIKOM DIENGDOH
VS.
K.H.A.D.C

B KHYRIEM
A PAKYNTEIN
MR. ND CHULLAI,
SR.ADV

MRS. NG SHYLLA
F KHARSYIEMIONG
MR. VGK KYNTA SR
ADV
V MAWLIEH
M KYNTA
P PASWETT
PS NONGBRI SC
KHADC

NB:
ADVOCATES ON SANCTIONED LEAVE :
1)  MRS. NG SHYLLA   ADVOCATE   FROM  06-11-2018  TO  30-11-2018

BY ORDER            
REGISTRAR GENERAL
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DAILY CAUSELIST
[ Published under the authority of Hon'ble the Chief Justice. ]

Web Site : http://meghalayahighcourt.nic.in
SECOND HALF FROM 02:00 PM

OR IMMEDIATELY AFTER THE DIVISION BENCH IS OVER
TUESDAY the 13 TH NOVEMBER, 2018 

COURT ROOM. " 1 "
THE CHIEF JUSTICE'S COURT

HON'BLE MR JUSTICE MOHAMMAD YAQOOB MIR, CHIEF JUSTICE
MOTION, ADMISSION, ORDERS AND HEARING OF PETITIONS FILED UNDER ARBITRATION & CONCILIATION ACT,

1996; CIVIL CONTEMPT CASES; COMPANY PETITIONS; CRIMINAL PETITIONS; CRIMINAL REVISION PETITIONS;
CRIMINAL APPEALS; CRIMINAL MISC. CASES; BAIL APPLICATIONS; MOTION OF CIVIL WRIT PETITIONS; ADMISSION,

ORDERS AND HEARING OF CIVIL WRIT PETITIONS UPTO THE YEAR 2014 (EXCEPT FOR PART-HEARD MATTERS OF
COURT NO.2) AND ALL SINGLE JUDGE MATTERS WHICH ARE NOT SPECIFIED BEFORE THE OTHER SINGLE JUDGE.

Sr. No. Case Number Main Parties Petitioner Advocate Respondent
Advocate

MOTION
1) BA/13/2018 SIMON R. MARAK

VS.
STATE OF MEGHALAYA

R KHARSHIING
CB SAWIAN
R MONGRENGH
WG MOMIN
K CH GAUTAM

K KHAN,ADDL PP
MEGHALAYA

ORDERS
2) WP(C)/339/2018 WATCHINGTON SNA

VS.
STATE OF MEGHALAYA
AND 11 ORS.

SM SUNA S SEN GUPTA SR
GA
MR. SA SHEIKH
KP
BHATTACHARJEE
GA MEGHALAYA
MR. N MOZIKA
MR PN NONGBRI
MR. L KHYRIEM
SA SHALLAM
MS.ZE
NONGKYNRIH GA
K KHAN, SR. GA
MEGHALAYA

With MC(WPC)/187/2018 WATCHINGTON SNA
VS.
STATE OF MEGHALAYA
AND 11 ORS.

SM SUNA MR. SA SHEIKH
K KHAN, SR. GA
MEGHALAYA

MC(WPC)/204/2018 MELIN DKHAR AND 8
ORS.
VS.
WATCHINTON SNA AND
3 ORS.

S SHALLAM SM SUNA
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3) Crl.Petn./20/2018 AMAR KRISHNA PAUL
VS.
STATE OF MEGHALAYA
AND 2 ORS.

A GOYAL
A CHOUDHURY
P ROY
B GHOSH
S CHETIA

S SEN, SR. GA
A KHARWANLANG
K KHAN,ADDL PP
MEGHALAYA

4) Cont.Cas(C)/21/2018 MITILLA CH. MOMIN
VS.
ISRAEL W. INGTY

UB SANGMA
CR MARAK
S ANAND
FS SANGMA
GD SHIRA
PT SANGMA

KP
BHATTACHARJEE
GA MEGHALAYA

Remarks: IN WP(C) NO. 190 OF 2018 (DISPOSED OF)
5) Cont.Cas(C)/22/2018 ROBERT T. SANGMA

VS.
REGINA CH. MARAK
AND ANR.

UB SANGMA
CR MARAK
S ANAND
GD SHIRA
FS SANGMA
PT SANGMA

Remarks: IN MC[WP(C)] No. 135/2018 (PENDING)
6) Cont.Cas(C)/25/2018 KEWINGSON MOMIN

AND ANR.
VS.
RAM KUMAR S AND
ANR.

AP KHARSAHNOH
D MAWTHOH
L CHHANGTE
AH HAZARIKA

Remarks: IN WP(C) NO. 124 OF 2018 (DISPOSED OF)
HEARING

7) WP(C)/324/2014 SMTI M M SANGMA
VS.
STATE OF MEGHALAYA

MR. A AGARWAL
MR. H ABRAHAM
MRS. M WAHLANG
MS. E RYNJAH
MS. R THAPA
MS. M LYNGWA
MR. PT SANGMA
I WAR
S RAI
MR. H KHARMIH
R COLNEY
MR. SP MAHANTA, SR
ADV

K KHAN, ADDL SR
GA, MEGHALAYA
S DEY SC GHADC
MRS. Y SHYLLA
MR. R GURUNG
MS N GURUNG
MS. C.R.MARAK
S SENGUPTA ADDL.
SR. GA
MEGHALAYA

8) CRP/2/2015 SHRI RANABIR
CHOUDHURY
VS.
SMT PRABHASHINI
DUTTA

MS. A PAUL
MR. K PAUL
MR. S THAPA
MR. S PANTHI
MISS. H KRISTAZI
MR. R DUTTA
MS. L WARJRI
GA DKHAR
MR. E MURMU
MR. R PAUL
MR. BK DEB ROY

MR. SM SUNA
L SHONGWAN
IL MAWPHLANG
K BARUA
S SENGUPTA ADDL.
SR. GA
MEGHALAYA

9) RSA/1/2016 MD TAIYAB
VS.
CANTONMENT BOARD
SHILLONG

MS. K CHISA
P KHARKONGOR
MR. MF QURESHI

SP MAHANTA SC
CANTONMENT
BOARD
MR. AK AGARWAL
I LYNGWA
D SYRTI
R COLNEY

10) RSA/2/2016 MD ABRAR
VS.
CANTONMENT BOARD
SHILLONG

MS. K CHISA
P KHARKONGOR
MR. MF QURESHI

SP MAHANTA SC
CANTONMENT
BOARD
MR. AK AGARWAL
I LYNGWA
D SYRTI
R COLNEY
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11) RSA/3/2016 MD ABID
VS.
CANTONMENT BOARD
SHILLONG

MS. K CHISA
P KHARKONGOR
MR. MF QURESHI

SP MAHANTA SC
CANTONMENT
BOARD
MR. AK AGARWAL
I LYNGWA
D SYRTI
R COLNEY

12) RSA/4/2016 SHRI TANVIR AHMED
VS.
CANTONMENT BOARD
SHILLONG

MS. K CHISA
P KHARKONGOR
MR. MF QURESHI

SP MAHANTA SC
CANTONMENT
BOARD
MR. AK AGARWAL
I LYNGWA
D SYRTI
R COLNEY

13) RSA/6/2016 MD MUSTAQUEEM
AHMED
VS.
CANTONMENT BOARD
SHILLONG

MS. K CHISA
P KHARKONGOR
MR. MF QURESHI

SP MAHANTA SC
CANTONMENT
BOARD
MR. AK AGARWAL
I LYNGWA
D SYRTI
R COLNEY

14) RSA/7/2016 SOHAIL AHMED
VS.
CANTONMENT BOARD
SHILLONG

MS. K CHISA
P KHARKONGOR
MR. MF QURESHI

SP MAHANTA SC
CANTONMENT
BOARD
MR. AK AGARWAL
I LYNGWA
D SYRTI
R COLNEY

15) RSA/8/2016 SMT DAISY S GUPTA
VS.
CANTONMENT BOARD
SHILLONG

MS. K CHISA
MR. MF QURESHI

SP MAHANTA SC
CANTONMENT
BOARD
MR. AK AGARWAL
I LYNGWA
D SYRTI
R COLNEY

With MC[RSA]/1/2017 SMT. DAISY S. GUPTA
VS.
CANTONMENT BOARD
SHILLONG

MS. K CHISA
MR. MF QURESHI

16) Cont.Cas(C)/21/2016 LALIT PATGIRI
VS.
LT. GENERAL H.J.S.
SACHDEV

MR. P NONGBRI
PHILEMON NONGBRI
MS. A THANGKHIEW
ML NONGPIUR
SA SHALLAM
MR. HS THANGKHIEW
SR ADVOCATE

MR. K PAUL
MR. S THAPA
P SHOME
MRS. R DUTTA

Remarks: IN WP(C) NO.277/2010 (DISPOSED OFF)
17) Cont.Cas(C)/24/2016 SHRI. DEBAPRASAD

SAHA
VS.
SHRI. C.C. MIHSIL

MR. BK DEB ROY
MR. SD UPADHAYA
MR. D NANDI

S SENGUPTA ADDL.
SR. GA
MEGHALAYA

With MC(Cont(C))/3/2017 SHRI. DEBAPRASAD
SAHA
VS.
SHRI. C.C. MIHSIL

S D UPADHYA S SENGUPTA ADDL.
SR. GA
MEGHALAYA

Remarks: IN WA NO. 37/2014 (DISPOSED OFF)
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18) WP(C)/69/2017 SHRI. BISWAJIT DEY
VS.
THE UNION OF INDIA

S CHAKRAWARTY
SENIOR ADVOCATE

MR. R
DEBNATH,CGC
MS. NK GIRI
SA SHALLAM
MR. M CHANDA
M.L.NONGPIUR
MR. P NONGBRI

NB:
ADVOCATES ON SANCTIONED LEAVE :
1)  MRS. NG SHYLLA   ADVOCATE   FROM  06-11-2018  TO  30-11-2018
2)  MR B KHYRIEM   ADVOCATE   FROM  13-11-2018  TO  16-11-2018

BY ORDER            
REGISTRAR GENERAL
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DAILY CAUSELIST
[ Published under the authority of Hon'ble the Chief Justice. ]

Web Site : http://meghalayahighcourt.nic.in
SECOND HALF FROM 02:00 PM

OR IMMEDIATELY AFTER THE DIVISION BENCH IS OVER
WEDNESDAY the 14 TH NOVEMBER, 2018 

COURT ROOM. " 1 "
THE CHIEF JUSTICE'S COURT

HON'BLE MR JUSTICE MOHAMMAD YAQOOB MIR, CHIEF JUSTICE
MOTION, ADMISSION, ORDERS AND HEARING OF PETITIONS FILED UNDER ARBITRATION & CONCILIATION ACT,

1996; CIVIL CONTEMPT CASES; COMPANY PETITIONS; CRIMINAL PETITIONS; CRIMINAL REVISION PETITIONS;
CRIMINAL APPEALS; CRIMINAL MISC. CASES; BAIL APPLICATIONS; MOTION OF CIVIL WRIT PETITIONS; ADMISSION,

ORDERS AND HEARING OF CIVIL WRIT PETITIONS UPTO THE YEAR 2014 (EXCEPT FOR PART-HEARD MATTERS OF
COURT NO.2) AND ALL SINGLE JUDGE MATTERS WHICH ARE NOT SPECIFIED BEFORE THE OTHER SINGLE JUDGE.

Sr. No. Case Number Main Parties Petitioner Advocate Respondent
Advocate

ORDERS
1) MC(Review

Pet.)/2/2017
MEGHALAYA COLLEGE
TEACHERS
ASSOCIATION
VS.
STATE OF MEGHALAYA

R MAZUMDAR
H BEZBARUAH
U SARMA
B DEB
V KUMAR
K PAUL
R DUTTA
BK SHARMA SR. ADV.

MR. H ABRAHAM
MR. A KUMAR A G
MS. P
BHATTACHARJEE
PD BUJARBARUAH
B GHOSH
KP
BHATTACHARJEE
GA MEGHALAYA
MR. BK DAS
FZ NONGBRI
K KHAN, SR. GA
MEGHALAYA

Remarks: IN REVIEW PETITION NO. ____
2) Cont.Cas(C)/16/2018 NURUL ISLAM

VS.
SUPPLY KOCH

MR. AS SIDDIQUI
MS T YANGKYI
S KHONGTHAW
M.K. SAH
AG MOMIN

Remarks: IN WP(C) NO. 119 OF 2018 (DISPOSED OF)
HEARING

3) Crl.A./2/2018 R.A. SHUKLA
VS.
THE CENTRAL BUREAU
OF INVESTIGATION

M SHARMA
SS GEWALI
E GURUNG
S SHRESHTHA
M. SHANU
MR. R BARUAH, SR
ADV

MR. VK JINDAL SR
ADV
P BISWAKARMA
MR. S.C. KEYAL,
SC. CBI
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With Crl.A./2/2001 BINOD KUMAR SINGHI
AND ANR
VS.
THE CENTRAL BUREAU
OF INVESTIGATION

MR. H ABRAHAM
MR. M SHARMA
SS GEWALI
E GURUNG
S SHRESHTHA
M SHANU
MR. SP MAHANTA, SR
ADV

MR. DK DAS
MR. BK DEB ROY
A C BURAGOHAIN
MRS. T YANGI
MR. P KATAKI
MR. VK JINDAL SR
ADV

Remarks: TRANSFERRED FROM GAUHATI HIGH COURT, GUWAHATI
4) CRP/56/2013 SHRI KAILASH VARMA

VS.
SHRI DUSHYANT VARMA

MR. K PAUL
MR. S THAPA
MR. S PANTHI
MRS. R DUTTA
MS. L WARJRI
G DKHAR
MRS. R PAUL
MR. E MURMU
MS. A PAUL

MR. L KHYRIEM
MR PN NONGBRI
MS. A
THANGKHIEW
MR. J SHYLLA
MR. P NONGBRI
MR. N MOZIKA
MR. S SEN GUPTA
GA MEGHALAYA
MR. HS
THANGKHIEW SR
ADVOCATE

With CRP/59/2013 SHRI KAILASH VARMA
VS.
SHRI DUSHYANT VARMA

MR. K PAUL
MR. S THAPA
MR. S.PANTHI
MISS. H KRISTAZI
MRS. R DUTTA
MS. L WARJRI
GA DKHAR
MRS. R PAUL
MS. A PAUL

MR. P NONGBRI
MR. N MOZIKA
MR. HS
THANGKHIEW SR
ADVOCATE

Cont.Cas(C)/1/2016 SHRI. KAILASH VARMA
VS.
SMTI. KAMLA VARMA
AND ANR

MR. K PAUL
MR. S THAPA
MR. S PANTHI
MRS. R DUTTA
MRS. R PAUL
GA DKHAR
S MYLLIEMNGAP
MS. A PAUL

MR. H S
THANGKHIEW SR
ADVOCATE
MR. P NONGBRI

MC(Cont(C))/1/2016 SHRI DUSHYANT VARMA
VS.
SHRI KAILASH VARMA

MR. P NONGBRI
MR. N MOZIKA
PHILEMON NONGBRI
MS. A THANGKHIEW
K WARJRI
MR. HS THANGKHIEW
SR ADVOCATE

MR. K PAUL

5) WP(C)/287/2014 SMTI FALUDA BISWAS
VS.
STATE OF MEGHALAYA

MR. K PAUL
MR. S THAPA
MR. S PANTHI
MR. R DUTTA
MISS. H KRISTAZI
MS. L WARJRI
GA DKHAR
MR. E MURMU
MR. R PAUL
B.KHARWANLANG
MS. A PAUL

KP
BHATTACHARJEE
GA MEGHALAYA
K KHAN, ADDL SR
GA, MEGHALAYA
JM THANGKHIEW
GA MEGHALAYA
MR. R GURUNG
MR. S SEN GUPTA
GA MEGHALAYA
B KHYRIEM GA
MEGHALAYA
B MARBANIANG
MR. H KHARMIH
GA MEGHALAYA
MR. S JINDAL
A PAKYNTEIN
S. JINDAL, GA
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6) Cont.Cas(C)/13/2016 MR SAMIR CHANDRA
KAR
VS.
MR RAJIB MAHRISHI
AND 4 ORS

MR. BK DEB ROY
MR. S DEKA
B DEB
MR. HL SHANGREISO
S ROY
TD SANGMA
MR. HG BARUAH

K.PAUL
P CHETTRI
R DUTTA

7) Crl.A./3/2017 ASENG SANGMA
VS.
STATE OF MEGHALAYA

MR. D GANGTE
MR M HALDER
BK BISWA
MS. M DEVI
MR. K. KHAMPA
MR. KC GAUTAM

S SENGUPTA ADDL.
SR. GA
MEGHALAYA
MR. A KUMAR
ADVOCATE
GENERAL
MR. K KHAN,ADDL
PP MEGHALAYA

8) Crl.A./4/2017 WAIDEL MOMIN
VS.
STATE OF MEGHALAYA

MR. D GANGTE
BK BISWA
M HALDER
MS. M DEVI
MR. K. KHAMPA
MR. KC GAUTAM

S SENGUPTA ADDL.
SR. GA
MEGHALAYA
MR. A KUMAR
ADVOCATE
GENERAL
MR. K KHAN,ADDL
PP MEGHALAYA

9) Cont.Cas(C)/13/2017 JOINT ACTION
COMMITTEE, NEEPCO
LTD
VS.
SHRI. P.K. PUJARI

MR. P NONGBRI
MR PN NONGBRI
MR. HS THANGKHIEW
SR ADVOCATE

MR. VK JINDAL SR
ADV
V BANERJEE ASG
MS. A PAUL
MR. R DEBNATH

Remarks: IN WP(C) NO.185/2014 (DISPOSED OFF)
NB:
ADVOCATES ON SANCTIONED LEAVE :
1)  MRS. NG SHYLLA   ADVOCATE   FROM  06-11-2018  TO  30-11-2018
2)  MR B KHYRIEM   ADVOCATE   FROM  13-11-2018  TO  16-11-2018

BY ORDER            
REGISTRAR GENERAL
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DAILY CAUSELIST
[ Published under the authority of Hon'ble the Chief Justice. ]

Web Site : http://meghalayahighcourt.nic.in
SECOND HALF FROM 02:00 PM

OR IMMEDIATELY AFTER THE DIVISION BENCH IS OVER
THURSDAY the 15 TH NOVEMBER, 2018 

COURT ROOM. " 1 "
THE CHIEF JUSTICE'S COURT

HON'BLE MR JUSTICE MOHAMMAD YAQOOB MIR, CHIEF JUSTICE
MOTION, ADMISSION, ORDERS AND HEARING OF PETITIONS FILED UNDER ARBITRATION & CONCILIATION ACT,

1996; CIVIL CONTEMPT CASES; COMPANY PETITIONS; CRIMINAL PETITIONS; CRIMINAL REVISION PETITIONS;
CRIMINAL APPEALS; CRIMINAL MISC. CASES; BAIL APPLICATIONS; MOTION OF CIVIL WRIT PETITIONS; ADMISSION,

ORDERS AND HEARING OF CIVIL WRIT PETITIONS UPTO THE YEAR 2014 (EXCEPT FOR PART-HEARD MATTERS OF
COURT NO.2) AND ALL SINGLE JUDGE MATTERS WHICH ARE NOT SPECIFIED BEFORE THE OTHER SINGLE JUDGE.

Sr.
No. Case Number Main Parties Petitioner Advocate Respondent

Advocate

ORDERS
1) WP(C)/18/2018 DR. SUBHASH CHANDRA

SRIVASTAVA
VS.
THE UNION OF INDIA AND 3
ORS.

M CHETIA
S DEKA
A RASHID
K ISLAM
MR. BK DEB ROY
A SYNREM
TH HAZARIKA

K KHAN SC NEHU
MR. M PRASAD
MR. S SEN
DR N MOZIKA
MS. SK NONGRUM
A PAUL ASG

2) WP(C)/185/2018 ELIAS MARBANIANG AND 8
ORS.
VS.
THE UNION OF INDIA AND 3
ORS.

DK DUTTA
L SINGH
BK DEBROY

B KHARWANLANG
S SEN
MR. R
DEBNATH,CGC
A PAUL ASG

3) WP(C)/293/2018 SAIDEN PYRTUH AND 47 ORS.
VS.
STATE OF MEGHALAYA AND 2
ORS.

L PHANJOM
LT NGAITHE
N SYNGKON

S SEN
N MOZIKA
KP
BHATTACHARJEE
GA MEGHALAYA
ML NONGPIUR
K KHAN, SR. GA
MEGHALAYA

HEARING
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4) Crl.Rev.P./7/2018 ADITYA BAJORIA
VS.
THE STATE OF MEGHALAYA
AND 2 ORS.

S THAPA
R PAUL
S PANTHI
P SHOME
S MYLLIEMNGAP
D LYNGDOH
A DHAR
B KHARWANLANG
R DUTTA
K PAUL

MR. S SENGUPTA,
ADDL.PP.
MR. K KHAN,ADDL
PP MEGHALAYA

5) Crl.Petn./19/2018 BIOTECHNOLOGIES INC. AND
ANR.
VS.
PANKAJ KANTI DAS

WG MOMIN
R KHARSHIING
R MONGRENGH
CB SAWIAN
K CH GAUTAM

MR. S MARPAN
MS. L HAUCHHUM
MS. S GURUNG
MR. K PAUL
MR. S THAPA
P SHOME
S MYLLIEMNGAP
A DHAR
MR. S PANTHI
MRS. R DUTTA
D LYNGDOH
B KHARWANLANG
MR. A MUKHERJEE

NB:
ADVOCATES ON SANCTIONED LEAVE :
1)  MRS. NG SHYLLA   ADVOCATE   FROM  06-11-2018  TO  30-11-2018
2)  MR B KHYRIEM   ADVOCATE   FROM  13-11-2018  TO  16-11-2018

BY ORDER            
REGISTRAR GENERAL

 2/2  

Page 24 of 51



DAILY CAUSELIST
[ Published under the authority of Hon'ble the Chief Justice. ]

Web Site : http://meghalayahighcourt.nic.in
SECOND HALF FROM 02:00 PM

OR IMMEDIATELY AFTER THE DIVISION BENCH IS OVER
FRIDAY the 16 TH NOVEMBER, 2018 

COURT ROOM. " 1 "
THE CHIEF JUSTICE'S COURT

HON'BLE MR JUSTICE MOHAMMAD YAQOOB MIR, CHIEF JUSTICE
MOTION, ADMISSION, ORDERS AND HEARING OF PETITIONS FILED UNDER ARBITRATION & CONCILIATION ACT,

1996; CIVIL CONTEMPT CASES; COMPANY PETITIONS; CRIMINAL PETITIONS; CRIMINAL REVISION PETITIONS;
CRIMINAL APPEALS; CRIMINAL MISC. CASES; BAIL APPLICATIONS; MOTION OF CIVIL WRIT PETITIONS; ADMISSION,

ORDERS AND HEARING OF CIVIL WRIT PETITIONS UPTO THE YEAR 2014 (EXCEPT FOR PART-HEARD MATTERS OF
COURT NO.2) AND ALL SINGLE JUDGE MATTERS WHICH ARE NOT SPECIFIED BEFORE THE OTHER SINGLE JUDGE.

Sr. No. Case Number Main Parties Petitioner Advocate Respondent
Advocate

MOTION
1) WP(C)/393/2018 PHILLONY R. MARAK

VS.
THE GARO HILLS
AUTONOMOUS
DISTRICT COUNCIL AND
3 ORS.

UB SANGMA
FS SANGMA
S ANAND
GD SHIRA
CR MARAK
PT SANGMA

MS. QB LAMARE
MS. S NONGRUM
S DEY SC GHADC

With MC(WPC)/203/2018 PHILLONY R. MARAK
VS.
THE GARO HILLS
AUTONOMOUS
DISTRICT COUNCIL AND
3 ORS.

UB SANGMA
FS SANGMA
S ANAND
GD SHIRA
CR MARAK
PT SANGMA

S DEY SC GHADC

ORDERS
2) Cont.Cas(C)/19/2017 PRAKASH CHANDRA

SHARMA
VS.
RAJIV GAUBA

B KHARWANLANG
MR. S PANTHI
S MYLLIEMNGAP
P SHOME
R PAUL
A DHAR
S THAPA

N MOZIKA CGC

Remarks: IN WP(C) NO. 311/2016 (DISPOSED OFF)
HEARING
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3) WP(C)/148/2014 JUDE CEMENT PVT LTD.
VS.
THE UNION OF INDIA

M BORAGOHAIN
MS. P ROY
MS. S ACHARJEE
MR S CHETIA
MR. A GOYAL
MR. K CHOUDHURY
MR. P BARUAH
Z ISLAM
MRS. P DAS
S SHARMA
DR A SARAF, SR. ADV

MR. R
DEBNATH,CGC
KP
BHATTACHARJEE
GA MEGHALAYA
K KHAN SR GA
MEGHALAYA

4) COMPET/8/2013 M/S. WALCHANDNAGAR
INDUSTRIES LIMITED
VS.
MS GREEN VALLEY IND.
LTD.

K.SINGHA
KM MAHANTA
MR. A MEDOK
KK MAHANTA SR. ADV

GS MASSAR SR
ADV
MR. JM
THANGKHIEW
B WAR
D MUKHIM
MR. R JHA

5) Cont.Cas(C)/23/2015 MADHUVENDRA SINGH
VS.
SHRI L C GOYAL

MR. S THAPA
MR. S.PANTHI
MR. R DUTTA
MISS. H KRISTAZI
MR. R PAUL
MR. R MAZUMDAR
A DHAR
MR. K PAUL
MS. A PAUL

MR. N MOZIKA
S A CHALLAM
MR. K BARUAH

With WP(C)/28/2017 SHRI. BELDARI
JANARDHANA
VS.
THE UNION OF INDIA

HG BORUAH
MR. SD UPADHAYA
MR. R JHA
MRS. M JHA
MR. BK DEB ROY

ASG
MS. A PAUL

Remarks: IN WA NO 66/2014 AND WP(C) NO 56/2013 [DISPOSED OFF]
NB:
ADVOCATES ON SANCTIONED LEAVE :
1)  MRS. NG SHYLLA   ADVOCATE   FROM  06-11-2018  TO  30-11-2018
2)  MR B KHYRIEM   ADVOCATE   FROM  13-11-2018  TO  16-11-2018

BY ORDER            
REGISTRAR GENERAL
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DAILY CAUSELIST
[ Published under the authority of Hon'ble the Chief Justice. ]

Web Site : http://meghalayahighcourt.nic.in
SECOND HALF FROM 02:00 PM

OR IMMEDIATELY AFTER THE DIVISION BENCH IS OVER
SATURDAY the 17 TH NOVEMBER, 2018 

COURT ROOM. " 1 "
THE CHIEF JUSTICE'S COURT

HON'BLE MR JUSTICE MOHAMMAD YAQOOB MIR, CHIEF JUSTICE
MOTION, ADMISSION, ORDERS AND HEARING OF PETITIONS FILED UNDER ARBITRATION & CONCILIATION ACT,

1996; CIVIL CONTEMPT CASES; COMPANY PETITIONS; CRIMINAL PETITIONS; CRIMINAL REVISION PETITIONS;
CRIMINAL APPEALS; CRIMINAL MISC. CASES; BAIL APPLICATIONS; MOTION OF CIVIL WRIT PETITIONS; ADMISSION,

ORDERS AND HEARING OF CIVIL WRIT PETITIONS UPTO THE YEAR 2014 (EXCEPT FOR PART-HEARD MATTERS OF
COURT NO.2) AND ALL SINGLE JUDGE MATTERS WHICH ARE NOT SPECIFIED BEFORE THE OTHER SINGLE JUDGE.

Sr. No. Case Number Main Parties Petitioner Advocate Respondent
Advocate

ADMISSION
1) Crl.A./4/2018 DRINGLIROY RNGAID

VS.
STATE OF MEGHALAYA
AND 2 ORS.

R MAJAW
M PRASAD
S ROY
S SHALLAM
TD SANGMA
HL SHANGREISO

MR. ND CHULLAI,
ADDL. A.G.
MS. ZE
NONGKYNRIH,
ADDL. PP
K KHAN,ADDL PP
MEGHALAYA

With Crl.M.C./12/2018 DRINGLIROY RNGAID
VS.
STATE OF MEGHALAYA
AND 2 ORS.

R MAJAW
M PRASAD
S ROY
S SHALLAM
TD SANGMA
HL SHANGREISO

MR. ND CHULLAI,
ADDL. A.G.
MS.
Z.E.NONGKYNRIH,
ADDL. PP.
K KHAN,ADDL PP
MEGHALAYA

ORDERS
2) WP(C)/46/2018 BINDA PRASAD RAI

VS.
NORTH EASTERN HILL
UNIVERSITY AND ORS

MR. PT SANGMA
S ANAND
K SAH
UB SANGMA

MR. S SEN
TD SANGMA
MR. M PRASAD
K KHAN SC NEHU

NB:
ADVOCATES ON SANCTIONED LEAVE :
1)  MRS. NG SHYLLA   ADVOCATE   FROM  06-11-2018  TO  30-11-2018

BY ORDER            
REGISTRAR GENERAL
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DAILY CAUSELIST
[ Published under the authority of Hon'ble the Chief Justice. ]

Web Site : http://meghalayahighcourt.nic.in
SECOND HALF FROM 02:00 PM

OR IMMEDIATELY AFTER THE DIVISION BENCH IS OVER
TUESDAY the 13 TH NOVEMBER, 2018 

COURT ROOM. " 2 "
HON'BLE MR.JUSTICE S. R. SEN

MOTION, ADMISSION, ORDERS AND HEARING OF FIRST APPEALS; CIVIL REVISION PETITIONS; SECOND APPEALS;
REVIEW PETITIONS; TRANSFER PETITIONS AND ADMISSION, ORDERS AND HEARING OF CIVIL WRIT PETITIONS

COGNIZABLE BY SINGLE JUDGE FROM THE YEAR 2015.

Sr. No. Case Number Main Parties Petitioner Advocate Respondent
Advocate

ORDERS
1) MC(WPC)/215/2018 BIDHU BHUSHAN

DUTTA
VS.
THE UNION OF INDIA
AND 2 ORS.

K CH GAUTAM A PAUL

Remarks: IN WP(C) NO. 42/2018 (PENDING)
2) WP(C)/225/2017 SALIM KHAN

VS.
STATE OF MEGHALAYA

A PAKYNTEIN
B KHYRIEM
MR ND CHULLAI SR.
ADV

S BHATTACHARJEE
GA MEGHALAYA
SK SINGH
MS. SG MOMIN
MR. K PAUL
MR. S THAPA
R PAUL
S MYLLIEMNGAP
P SHOME
MR. S PANTHI
A DHAR
D LYNGDOH
KP
BHATTACHARJEE
GA MEGHALAYA
R SUCHIANG
K BARUA GA
MEGHALAYA
MRS. R DUTTA
MR. R KAR
H KHARMIH GA
B KHARWANLANG
S SENGUPTA ADDL.
SR. GA
MEGHALAYA
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With MC(WPC)/23/2018 SALIM KHAN
VS.
STATE OF MEGHALAYA
AND 8 ORS.

A PAKYNTEIN SG MOMIN
S
BHATTARCHARJEE

3) WP(C)/339/2017 MOZIBOR RAHMAN
VS.
STATE OF MEGHALAYA

S THAPA
S PANTHI
P SHOME
R PAUL
S MYLLIEMNGAP
A DHAR
D LYNGDOH
B KHARWANLANG
B KHARSAHNOH
MR. K PAUL

S SENGUPTA ADDL.
SR. GA
MEGHALAYA
K BARUA GA
MEGHALAYA
MR H ABRAHAM
G.A. MEGHALAYA
KP
BHATTACHARJEE
GA MEGHALAYA
K KHAN, ADDL SR
GA, MEGHALAYA

4) WP(C)/343/2017 JULIA CH MARAK
VS.
STATE OF MEGHALAYA

SK SINGH
S MOMIN
MRS S
BHATTACHARJEE
MS. SG MOMIN

MR. AH HAZARIKA
MR H ABRAHAM
G.A. MEGHALAYA
MR. R DEBNATH
KP
BHATTACHARJEE
GA MEGHALAYA
G SHARMA
K KHAN, ADDL SR
GA, MEGHALAYA

5) WP(C)/358/2017 CLARINDA MOMIN
VS.
STATE OF MEGHALAYA

AP KHARSAHNOH
D MAWTHOH
MR. AH HAZARIKA

K BARUA GA
MEGHALAYA
KP
BHATTACHARJEE
GA MEGHALAYA
MR. R GURUNG,
GA, MEGHALAYA
MR H ABRAHAM
G.A. MEGHALAYA
P AGARWAL, GA
K KHAN, ADDL SR
GA, MEGHALAYA

6) CRP/23/2018 M/S SHREE SAI
SMELTERS (INDIA) PVT.
LTD.
VS.
PUNJAB NATIONAL
BANK

MR. S THAPA
MR. S PANTHI
MRS. R DUTTA
P SHOME
D LYNGDOH
A DHAR
B KHARWANLANG
K PAUL

7) CRP/24/2018 M/S SHREE SAI
ROLLING MILLS (INDIA)
LTD AND ANR
VS.
PUNJAB NATIONAL
BANK

MR. S THAPA
MR. S PANTHI
R DUTTA
P SHOME
D LYNGDOH
A DHAR
B KHARWANLANG
K PAUL

8) CRP/25/2018 M/S SHREE SAI
PRAKASH ALLOYS PVT
LTD
VS.
PUNJAB NATIONAL
BANK

MR. S THAPA
MR. S PANTHI
A DHAR
MRS. R DUTTA
P SHOME
D LYNGDOH
B KHARWANLANG
MR. K PAUL

9) WP(C)/71/2018 SOYOD MURTAZO
HUSSAIN
VS.
G.H.A.D.C AND ANR.

M PRASAD
S SHALLAM
S ROY
TD SANGMA
R MAJAW

MRS. N GURUNG
CR MARAK
S DEY SC GHADC
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With WP(C)/72/2018 ISHAK ALI HUSSAIN
VS.
G.H.A.D.C AND ANR.

M PRASAD
S SHALLAM
S ROY
TD SANGMA
R MAJAW

MRS. N GURUNG
CR MARAK
S DEY SC GHADC

WP(C)/73/2018 ABUBAKKAR SIDDIQUE
VS.
G.H.A.D.C AND ANR.

TD SANGMA
M PRASAD
S ROY
S SHALLAM
R MAJAW

MRS. N GURUNG
CR MARAK
S DEY SC GHADC

WP(C)/74/2018 AMILUR RAHMAN
VS.
G.H.A.D.C AND ANR.

M PRASAD
S ROY
S SHALLAM
TD SANGMA
R MAJAW

MRS. N GURUNG
CR MARAK
S DEY SC GHADC

10) WP(C)/75/2018 PRAKASH MOMIN
VS.
STATE OF MEGHALAYA
AND 3 ORS.

JM THANGKHIEW
A THAPA
J CHOUDHURY
TT DIENGDOH SR.
ADV.

MR H ABRAHAM
G.A. MEGHALAYA
S SENGUPTA ADDL.
SR. GA
MEGHALAYA
MR. S PANDIT
K KHAN, SR. GA
MEGHALAYA

11) WP(C)/129/2018 MARCYANA N. MARAK
VS.
STATE OF MEGHALAYA
AND 6 ORS.

S BHATTACHARJEE
SG MOMIN
SK SINGH
S MOMIN
R KAR

S SENGUPTA ADDL.
SR. GA
MEGHALAYA
MR. R
DEBNATH,CGC
MR. K BARUAH
MR H ABRAHAM
G.A. MEGHALAYA
K KHAN, SR. GA
MEGHALAYA

12) WP(C)/248/2018 NOZRUL ISLAM
VS.
STATE OF MEGHALAYA
AND 6 ORS.

R MAJAW
SK ROY
M PRASAD
S SHALLAM
TD SANGMA
HL SHANGREISO

K BARUA GA
MEGHALAYA
KP
BHATTACHARJEE
GA MEGHALAYA
MR. R DEBNATH
G SHARMA
MR H ABRAHAM
G.A. MEGHALAYA
K KHAN, SR. GA
MEGHALAYA

13) WP(C)/251/2018 JAKIRUL HOSSAIN
MOLLAH
VS.
STATE OF MEGHALAYA
AND 4 ORS.

SK HASSAN
P AGARWAL
SA SHEIKH

MR H ABRAHAM
G.A. MEGHALAYA
KP
BHATTACHARJEE
GA MEGHALAYA
K BARUA GA
MEGHALAYA
K KHAN, SR. GA
MEGHALAYA

14) WP(C)/354/2018 AMZAD ALI
VS.
STATE OF MEGHALAYA
AND 5 ORS.

P AGARWAL
K KHAMPA
DR. A TODI

SK HASSAN
MR. SA SHEIKH
MR. CH THOMLUI
ND CHULLAI ADDL.
AG.
A KHARWANLANG
K KHAN, SR. GA
MEGHALAYA

15) WP(C)/356/2018 RONALD NONGRUM
VS.
STATE OF MEGHALAYA
AND 3 ORS.

B WAR
S WAHLANG

A KUMAR AG
K KHAN, SR. GA
MEGHALAYA
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16) WP(C)/357/2018 SYLVESTER CHYNE
VS.
STATE OF MEGHALAYA
AND 3 ORS.

B WAR
S WAHLANG

A KUMAR AG
K KHAN, SR. GA
MEGHALAYA

HEARING
17) WP(C)/279/2017 JASOM WANGSA

VS.
THE UNION OF INDIA

SE AHMED
R. GURUNG
DR GOGOI

K. PAUL
A DHAR
A PAUL ASG

18) CRP/11/2017 DRAINSING KHARPAN
VS.
ESTEL KHARPAN

E SLONG
ZE NONGKYNRIH
S CHAKRAWARTY
SENIOR ADVOCATE

MR K WAHLANG
SD MOMIN
K SYIEMLIEH
MR. R
THANGKHIEW
B WAR
MR. S WAHLANG

19) WP(C)/147/2017 BALBIR SINGH YADAV
VS.
THE UNION OF INDIA

I SUMER
SA SHALLAM
ML NONGPIUR
MR. P NONGBRI

N. K. GIRI,
R DEBNATH, CGC
K PAUL CGC

20) WP(C)/238/2017 AMELIA SOHLIYA
VS.
STATE OF MEGHALAYA

M MAHANTA
R SUMER
E SLONG
ZE NONGKYNRIH
J TIGGA
GS MASSAR,SR ADV
MR. R MAJAW
S CHAKRAWARTY SR.
ADVOCATE

K.PAUL
H. ABRAHAM
MR. K BARUAH
MR. S SENGUPTA
S THAPA
MR. KP
BHATTACHARJEE
B KHARWANLANG
K KHAN, ADDL SR
GA, MEGHALAYA

With MC(WPC)/162/2017 AMELIA SOHLIYA
VS.
STATE OF MEGHALAYA

M MAHANTA
E SLONG
R SUMER
ZE NONGKYNRIH
S CHAKRAWARTY SR.
ADVOCATE

MR. S SENGUPTA
MR. H ABRAHAM
MR. K PAUL
MR. K BARUAH
MR. S THAPA
K KHAN, ADDL SR
GA, MEGHALAYA

21) CRP/29/2018 BIDINGTON KHARIR
VS.
ACTING SYIEM OF HIMA
MYLLIEM

S CHANGKIJA
B DAS
EB SANGMA
B BHATTACHARJEE

C.H.MAWLONG
S MAWLONG

With MC(CRP)/20/2018 BIDINGTON KHARIR
VS.
ACTING SYIEM OF HIMA
MYLLIEM

S CHANGKIJA
B DAS
EB SANGMA
B BHATTACHARJEE

S MAWLONG

NB:
ADVOCATES ON SANCTIONED LEAVE :
1)  MRS. NG SHYLLA   ADVOCATE   FROM  06-11-2018  TO  30-11-2018
2)  MR B KHYRIEM   ADVOCATE   FROM  13-11-2018  TO  16-11-2018

BY ORDER            
REGISTRAR GENERAL
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DAILY CAUSELIST
[ Published under the authority of Hon'ble the Chief Justice. ]

Web Site : http://meghalayahighcourt.nic.in
SECOND HALF FROM 02:00 PM

OR IMMEDIATELY AFTER THE DIVISION BENCH IS OVER
WEDNESDAY the 14 TH NOVEMBER, 2018 

COURT ROOM. " 2 "
HON'BLE MR.JUSTICE S. R. SEN

MOTION, ADMISSION, ORDERS AND HEARING OF FIRST APPEALS; CIVIL REVISION PETITIONS; SECOND APPEALS;
REVIEW PETITIONS; TRANSFER PETITIONS AND ADMISSION, ORDERS AND HEARING OF CIVIL WRIT PETITIONS

COGNIZABLE BY SINGLE JUDGE FROM THE YEAR 2015.

Sr. No. Case Number Main Parties Petitioner Advocate Respondent
Advocate

ORDERS
1) WP(C)/351/2018 ANIL KUMAR BARMAN

VS.
STATE OF MEGHALAYA
AND 8 ORS.

H BITALA
I IMCHEN
B NONGBET
T KHARNARRY
D KR. DAS

R COLNEY, GA
K KHAN, SR. GA
MEGHALAYA

2) WP(C)/228/2017 THE OAKLAND BIVAR
ROAD, CIVIC WELFARE
COMMITTEE
VS.
STATE OF MEGHALAYA

M SHARMA
SS GEWALI
E GURUNG
S SHRESTHA
MR. SP SHARMA
MR. KP
BHATTACHARJEE

K. PAUL,
H. KHARMIH,
A. DHAR,
R. GURUNG,
MR. R DUTTA
S THAPA
D LYNGDOH
P SHOME

With WP(C)/318/2016 THE OAKLAND LOWER
PRIMARY SCHOOL,
DEFICIT PUBLIC
SCHOOL
VS.
STATE OF MEGHALAYA

MR. K PAUL
MR. S THAPA
MR. S PANTHI
MR. R PAUL
P SHOME
S MYLLIEMNGAP
A. DHAR,
MS. A PAUL

MR. R GURUNG,
GA, MEGHALAYA
MR. S P SHARMA
MS. M SHARMA
SS GEWALI
MS. E GURUNG
S SHRESHTHA
MR. KP
BHATTACHARJEE
H. KHARMIH,

3) WP(C)/298/2017 VENDRAME SOHTUN
VS.
THE UNION OF INDIA

F KHARSYIEMIONG
NG SHYLLA

N. MOZIKA,
R. DEBNATH,
K PAUL CGC
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4) WP(C)/335/2017 FIRDUS ALI MONDOL
VS.
STATE OF MEGHALAYA

MS N GURUNG
MS. QB LAMARE
MR. S DEY

S.SENGUPTA,ADDL.
SR.GA
MR H ABRAHAM
G.A. MEGHALAYA
MR. R GURUNG,
GA, MEGHALAYA
S BHATTACHARJEE
GA MEGHALAYA
K KHAN, ADDL SR
GA, MEGHALAYA

5) WP(C)/351/2017 RAFIQUL ISLAM
VS.
G.H.A.D.C

MR. M PRASAD
S SHALLAM
S. K ROY
MS T YANGKYI
MR. R MAJAW

MS. QB LAMARE
MRS. N GURUNG
S DEY SC GHADC

6) WP(C)/383/2017 NAZILA BEGUM
VS.
STATE OF MEGHALAYA

MS. QB LAMARE
MS N GURUNG
MR. S DEY

MR. R DEBNATH
I LYNGKHOI
G SHARMA
MR. HL
SHANGREISO
MR. R MAJAW
SK ROY
MR. T SANGMA
S SHALLAM
MR. M PRASAD
P AGARWAL, GA
S SENGUPTA ADDL.
SR. GA
MEGHALAYA
S BHATTACHARJEE
GA MEGHALAYA
MR H ABRAHAM
G.A. MEGHALAYA

7) WP(C)/1/2018 SLINT G. MARAK
VS.
STATE OF MEGHALAYA

S THAPA
S PANTHI
P SHOME
S MYLLIEMNGAP
D LYNGDOH
A DHAR
B KHARWANLANG
B KHARSOHNOH
K PAUL

MR H ABRAHAM
G.A. MEGHALAYA
S BHATTACHARJEE
GA MEGHALAYA
K KHAN, ADDL SR
GA, MEGHALAYA

With MC(WPC)/15/2018 SLINT G. MARAK
VS.
STATE OF MEGHALAYA
AND 2 ORS.

P SHOME H ABRAHAM

8) Review Pet/5/2018 GARIKHANA MASJID
COMMITTEE AND ANR.
VS.
MANAGING COMMITTEE
OF MADRASA
HEMAYATUL ISLAM,
UPPER PRIMARY
SCHOOL AND 4 ORS.

P KHARKONGOR
P RIAHTAM
K CHISA

B BHATTACHARJEE
KP
BHATTACHARJEE
GA MEGHALAYA
K KHAN, SR. GA
MEGHALAYA

Remarks: IN WP(C) No. 115/2018 (DISPOSED OFF)
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9) WP(C)/41/2018 SUNIL SINGH YADAV
VS.
STATE OF MEGHALAYA
AND 3 ORS.

V RAJ
AG MOMIN
T YANGKYI
S KHONGTHAW
MK SAH
AS SIDDIQUI

KP
BHATTACHARJEE
GA MEGHALAYA
MR. S SENGUPTA
SA SHALLAM
S BHATTACHARJEE
GA MEGHALAYA
N MOZIKA
MR H
ABRAHAM,GA
MEGHALAYA
K KHAN, ADDL SR
GA, MEGHALAYA

With MC(WPC)/214/2018 SUNIL SINGH YADAV
VS.
STATE OF MEGHALAYA
AND 3 ORS.

T YANGKYI N MOZIKA

10) WP(C)/64/2018 AYUB K. NONGKYNRIH
VS.
STATE OF MEGHALAYA
AND 5 ORS.

K CHISA
P KHARKONGOR
P RIAHTAM
MF QURESHI

MR. H KHARMIH
GA MEGHALAYA
KP
BHATTACHARJEE
GA MEGHALAYA
MR H
ABRAHAM,GA
MEGHALAYA
K KHAN, SR. GA,
MEGHALAYA

11) WP(C)/128/2018 RANJIT SINGHA
VS.
STATE OF MEGHALAYA
AND 6 ORS.

AK AGARWAL
M WAHLANG
H ABRAHAM
R THAPA
D SYRTI
BALAJIED
R COLNEY
SP MAHANTA, SR.
ADV.

MR. KP
BHATTACHARJEE
K KHAN,SR. GA
MEGHALAYA

12) WP(C)/177/2018 ABHAY TEWATIA
VS.
THE UNION OF INDIA
AND 2 ORS.

ML NONGPIUR
DS KAUNTAE
S SARAOGI

K PAUL CGC
S THAPA
A PAUL ASG

With MC(WPC)/84/2018 ABHAY TEWATIA
VS.
THE UNION OF INDIA
AND 2 ORS.

ML NONGPIUR A PAUL ASG

13) WP(C)/220/2018 MEHILLA K. SANGMA
VS.
THE MEGHALAYA
TRANSPORT
CORPORATION

L PHANJOM
LT NGAIHTE
N SYNGKON

K BARUA GA
MEGHALAYA
SK HASSAN
MS. P
BHATTACHARJEE
MR. K KHAN

With WP(C)/239/2018 JUSTINE MARNGAR
VS.
THE MEGHALAYA
TRANSPORT
CORPORATION AND 2
ORS

L PHANJOM
LT NGAIHTE
MR. N SYNGKON

MS. P
BHATTACHARJEE
SK HASSAN
K KHAN

WP(C)/240/2018 COUNT ZEPLIN
KHARBUDON
VS.
THE MEGHALAYA
TRANSPORT
CORPORATION AND 2
ORS

L PHANJOM
LT NGAIHTE
MR. N SYNGKON

MS. P
BHATTACHARJEE
SK HASSAN
MR. K KHAN
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WP(C)/241/2018 BRENSON WAHLANG
VS.
THE MEGHALAYA
TRANSPORT
CORPORATION AND 2
ORS

L PHANJOM
LT NGAIHTE
MR. N SYNGKON

MS. P
BHATTACHARJEE
SK HASSAN
MR. K KHAN

WP(C)/242/2018 BRUCE KHARBULI
VS.
THE MEGHALAYA
TRANSPORT
CORPORATION AND 2
ORS

L PHANJOM
LT NGAIHTE
MR. N SYNGKON

MS. P
BHATTACHARJEE
SK HASSAN
MR. K KHAN

WP(C)/243/2018 ONLYSTAR
MARSHIANGBAI
LYNGDOH
VS.
THE MEGHALAYA
TRANSPORT
CORPORATION AND 2
ORS

L PHANJOM
LT NGAIHTE
MR. N SYNGKON

MS. P
BHATTACHARJEE
SK HASSAN
MR. K KHAN

14) WP(C)/259/2018 AKTAR ALI
VS.
STATE OF MEGHALAYA
AND 4 ORS.

QB LAMARE
N GURUNG
A PASSAH
S NONGRUM
CR MARAK
S DEY

MR. R GURUNG,
GA, MEGHALAYA
KP
BHATTACHARJEE
GA MEGHALAYA
K KHAN, SR. GA
MEGHALAYA

With MC(WPC)/134/2018 AKTAR ALI
VS.
STATE OF MEGHALAYA
AND 4 ORS.

QB LAMARE
N GURUNG
A PASSAH
S NONGRUM
CR MARAK
S DEY

MR. R GURUNG,
GA, MEGHALAYA
K KHAN, SR. GA
MEGHALAYA

15) WP(C)/364/2018 DAILY POISEME
NONGTDU AND ANR.
VS.
STATE OF MEGHALAYA
AND 14 ORS.

P ROY
SA SHEIKH
A BARNA

MR. ND CHULLAI
ADDL.AG
MR. S SENGUPTA
ADDL.SR.GA
K KHAN, SR. GA
MEGHALAYA

HEARING
16) WP(C)/24/2018 SANJAY DAS

VS.
STATE OF MEGHALAYA
AND ORS

ZE NONGKYNRIH
E SLONG
R SUMER
P GANGMEIH
SC CHAKRAWARTY SR
ADV
DG PYNGROPE

S SENGUPTA ADDL.
SR. GA
MEGHALAYA
MR H ABRAHAM
G.A. MEGHALAYA
K KHAN, ADDL SR
GA, MEGHALAYA

17) WP(C)/73/2016 AMRIT PLACEMENT
SERVICES PVT. LTD
VS.
EMPLOYEES
PROVIDENT FUND
ORGANISATION

MR. P NONGBRI
MR PN NONGBRI
MS. A THANGKHIEW
S SHALLAM
DR N MOZIKA
MR. HS THANGKHIEW
SR ADVOCATE

LD CHOWDHURY
MS. P
BHATTACHARJEE

With MC(WPC)/41/2016 AMRIT PLACEMENT
SERVICES PVT. LTD
VS.
EMPLOYEES
PROVIDENT FUND
ORGANISATION

MR PN NONGBRI
MS. A THANGKHIEW
MR. H S THANGKHIEW
SR ADVOCATE

MR. LD
CHOUDHURY
MS. P
BHATTACHARJEE
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18) WP(C)/41/2017 SMT. FERDAUSI BEGUM
VS.
STATE OF MEGHALAYA

MS. S
BHATTACHARJEE
MS. SG MOMIN
MR. R KAR

K KHAN, ADDL SR
GA, MEGHALAYA
S SENGUPTA ADDL.
SR. GA
MEGHALAYA
MR. H ABRAHAM
L PHANJOM
MR. N SYNGKON

19) MC(WPC)/177/2017 MIREN M. MARAK
VS.
STATE OF MEGHALAYA

S THAPA
R PAUL
S PANTHI
S MYLLIEMNGAP
D LYNGDOH
A DHAR
B KHARWANLANG
MRS. R DUTTA
P SHOME
K PAUL

K KHAN, ADDL SR
GA, MEGHALAYA
MR. S DEY
MRS. N GURUNG
MR. KP
BHATTACHARJEE
MR. B.
BHATTACHARJEE
ADDL. AG
A KHARWANLANG
K BARUA

Remarks: IN WP(C) NO. 115/2015 (DISPOSED OFF)
20) WP(C)/222/2018 DHARMENDRA SINGH

VS.
THE UNION OF INDIA
AND 4 ORS.

M JHA
R JHA

SA SHALLAM
DR N MOZIKA

With MC(WPC)/117/2018 DHARMENDRA SINGH
VS.
THE UNION OF INDIA
AND 4 ORS.

M JHA
R JHA

K PAUL

NB:
ADVOCATES ON SANCTIONED LEAVE :
1)  MRS. NG SHYLLA   ADVOCATE   FROM  06-11-2018  TO  30-11-2018
2)  MR B KHYRIEM   ADVOCATE   FROM  13-11-2018  TO  16-11-2018

BY ORDER            
REGISTRAR GENERAL
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DAILY CAUSELIST
[ Published under the authority of Hon'ble the Chief Justice. ]

Web Site : http://meghalayahighcourt.nic.in
SECOND HALF FROM 02:00 PM

OR IMMEDIATELY AFTER THE DIVISION BENCH IS OVER
THURSDAY the 15 TH NOVEMBER, 2018 

COURT ROOM. " 2 "
HON'BLE MR.JUSTICE S. R. SEN

MOTION, ADMISSION, ORDERS AND HEARING OF FIRST APPEALS; CIVIL REVISION PETITIONS; SECOND APPEALS;
REVIEW PETITIONS; TRANSFER PETITIONS AND ADMISSION, ORDERS AND HEARING OF CIVIL WRIT PETITIONS

COGNIZABLE BY SINGLE JUDGE FROM THE YEAR 2015.

Sr. No. Case Number Main Parties Petitioner Advocate Respondent
Advocate

ORDERS
1) WP(C)/335/2018 SALONG BYRMEIN AND

3 ORS.
VS.
STATE OF MEGHALAYA
AND 6 ORS.

S THAPA
S PANTHI
R DUTTA
P SHOME
S MYLLIEMNGAP
A DHAR
B KHARWANLANG
B KHARSOHNOH
K PAUL

S SEN GUPTA ADDL
SR GA
B BHATTACHARJEE
ADDL AG
ND SHULLAI
A KHARWANLANG
B.THABAH
MR. SP MAHANTA,
SR ADV
MR. AK AGARWAL
MRS. M WAHLANG
MS. A THUNGWA
R COLNEY
MS.D SYRTI
S PDE
MR.H.ABRAHAM
GA
K KHAN, SR. GA
MEGHALAYA

With MC(WPC)/108/2018 BAPPON DESHMUKH
VS.
STATE OF MEGHALAYA
AND 5 ORS.

S DEY K KHAN, SR. GA
MEGHALAYA
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WP(C)/213/2018 BAPPON DESHMUKH
VS.
STATE OF MEGHALAYA
AND 5 ORS.

QB LAMARE
N GURUNG
S NONGRUM
CR MARAK
JT SANGMA
S DEY

MR. HS
THANGKHIEW SR
ADVOCATE
MR. L KHYRIEM
MR. P NONGBRI
DR N MOZIKA
PHILEMON
NONGBRI
MS. A
THANGKHIEW
WS GAYANG
SA SHALLAM
ML NONGPIUR
I SUMER
MR H ABRAHAM
G.A. MEGHALAYA
S CHAKRAVARTY,
SR. ADV
MS.R SUMER
E SLONG
ZE NONGKYNRIH
MR T TIGGA
K KHAN, SR. GA
MEGHALAYA

2) WP(C)/62/2017 HIMA RAID MYNSAW
SIRDARSHIP
VS.
K.H.A.D.C

MR. R MAJAW
MR. M PRASAD
S SHALLAM
SK ROY
T D SANGMA
MR. HL SHANGREISO

P.S NONGBRI SC
KHADC
MR PN NONGBRI
DR N MOZIKA
MR. P NONGBRI
M L NONGPIUR
MR H ABRAHAM
G.A. MEGHALAYA
KP
BHATTACHARJEE
GA MEGHALAYA
MS.S.A.CHALLAM
K BARUA

With MC(WPC)/38/2017 HIMA RAID MYNSAW
SIRDARSHIP
VS.
K.H.A.D.C

MR. R MAJAW
MR. M PRASAD
S SHALLAM
MR. HL SHANGREISO

P.S NONGBRI SC
KHADC
MR PN NONGBRI
DR N MOZIKA

3) WP(C)/222/2017 DHANESWAR MEDHI
VS.
THE UNION OF INDIA

MR. TR MARAK
MR. T NIANGTI
MR. PK BORAH

MR. N. MOZIKA,
CGC
A PAUL ASG

With MC(WPC)/200/2018 DHANESWAR MEDHI
VS.
THE UNION OF INDIA
AND ORS.

PK BORAH
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4) WP(C)/226/2017 MIMIE THINA D.
ARENGH
VS.
STATE OF MEGHALAYA

MS. QB LAMARE
MS N GURUNG
LR SANGMA
N SONDHI
G CH SANGMA
MS. S NONGRUM
C.R.MARAK
MR. S DEY

N.G SHYLLA
F.KHARSYIEMIONG
DR N MOZIKA
MR. L KHYRIEM
MR. P NONGBRI
PHILEMON
NONGBRI
MS. A
THANGKHIEW
S SHALLAM
L HYNNIEWTA
L MATHEW
D L NONGLAIT
MR. B KHYRIEM
ML NONGPIUR
MS. A
SHANGPLIANG
KP
BHATTACHARJEE
GA MEGHALAYA
SA CHALLAM
A PAKYNTEIN
MR. H KHARMIH
GA MEGHALAYA

5) WP(C)/229/2017 PHENGLY MAWTYLLUP
VS.
K.H.A.D.C

DR CHEN
MR. L LYNGDOH

T.SANGMA
S SHALLAM
MR. M PRASAD
MR. R MAJAW
MR. HL
SHANGREISO
SK ROY
TD SANGMA
PS NONGBRI SC
KHADC

With MC(WPC)/157/2017 PHENGLY MAWTYLLUP
VS.
K.H.A.D.C

DR CHEN
MR. L LYNGDOH

PS NONGBRI SC
KHADC

6) WP(C)/15/2018 RAID BUAM
ENVIRONMENTAL
PROTECTION
ASSOCIATION
VS.
THE DEPUTY
COMMISSIONER, WEST
JAINTIA HILLS DISTRICT
AND ORS

S.R LYNGDOH
MR. JMT BLAH
MR. R LYNGDOH
MR.I.S.LYNGDOH
MR. CH MAWLONG

MR. C KYNDIAH
MR. S DEY
MS. QB LAMARE
MS N GURUNG
MS. S NONGRUM
C.R.MARAK
J.T.SANGMA
K BARUA
I S LYNGDOH
MR. H ABRAHAM
MR. KP
BHATTACHARJEE
S BHATTACHARJEE
K KHAN SR. GA
MEGHALAYA

7) WP(C)/102/2018 LAKSHMI DAS
VS.
THE UNION OF INDIA
AND 6 ORS.

R SUMER
ZE NONGKYNRIH
E SLONG
J TIGGA
S CHAKRAWARTY SR.
ADV.

MR. R
DEBNATH,CGC
MRS. T YANGI
A PAUL ASG

8) WP(C)/126/2018 MERINA N. SANGMA
VS.
STATE OF MEGHALAYA
AND 3 ORS.

CR MARAK
FS SANGMA
GD SHIRA
K SAH
UB SANGMA
S ANAND
PT SANGMA

S SENGUPTA ADDL.
SR. GA
MEGHALAYA
MR. S DEY
MR H ABRAHAM
G.A. MEGHALAYA
K KHAN, SR. GA
MEGHALAYA
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9) WP(C)/215/2018 GUDHULI SOHPDANG
VS.
STATE OF MEGHALAYA
AND 4 ORS.

S THAPA
S PANTHI
R DUTTA
P SHOME
S MYLLIEMNGAP
D LYNGDOH
B KHARSAHNOH
A DHAR
B KHARWANLANG
K PAUL

KP
BHATTACHARJEE
GA MEGHALAYA
K KHAN, SR. GA
MEGHALAYA

10) WP(C)/236/2018 H. RIFLEMAN (GD)
SURENDER
VS.
UNION OF INDIA AND
ANR

MR. P NONGBRI
ML NONGPIUR
R DIENGDOH
MR. M CHANDA

N MOZIKA
SA CHALLAM
A PAUL ASG

11) WP(C)/352/2018 BONNIE NEIHSIAL
VS.
STATE OF MEGHALAYA
AND 5 ORS.

AK AGARWAL
M WAHLANG
H ABRAHAM
A THUNGWA
SP MAHANTA, SR.
ADV.

KP
BHATTACHARJEE
GA MEGHALAYA
K KHAN, SR. GA
MEGHALAYA

12) WP(C)/367/2018 PHILAMONLANG SIEJ
VS.
STATE OF MEGHALAYA
AND 2 ORS.

DR CHEN
L LYNGDOH

SK HASSAN
K KHAN, SR. GA
MEGHALAYA

HEARING
13) WP(C)/344/2015 SHRI MRINAL KANTE DE

VS.
STATE OF MEGHALAYA

MR. K PAUL
MR. S THAPA
MR. S PANTHI
MR. R DUTTA
MR. R PAUL
MISS. H KRISTAZI
P SHOME
MS. A PAUL

MR. S SENGUPTA,
GA, MEGHALAYA
M BORAGOHAIN
MR. K KHAN
MR. A BARUA
K KHAN, ADDL SR
GA, MEGHALAYA

With MC(WPC)/254/2015 SHRI MRINAL KANTE DE
VS.
STATE OF MEGHALAYA

MR. K PAUL
MR. S THAPA
MR. S PANTHI
MR. R DUTTA
MR. R PAUL
MISS. H KRISTAZI
MS. A PAUL

MR. S SENGUPTA,
GA, MEGHALAYA
K KHAN, ADDL SR
GA, MEGHALAYA

14) CRP/28/2016 THE STATE OF
MEGHALAYA AND ANR
VS.
SMT DEORIS
MARBANIANG AND
OTHERS

MR. D GANGTE
MR. WM SANGMA
BK BISWA
M HALDER
MS. M DEVI
MR. KC GAUTAM

MR. S THAPA
MR. S PANTHI
P SHOME
MR. R PAUL
S.MYLLIEMNGAP
MR. K PAUL

With CRP/21/2016 MEGHALAYA STATE
SPORT COUNCIL
VS.
SMT DEORIS
MARBANIANG

MR. L KHYRIEM
MR. N MOZIKA
MR. P NONGBRI
PHILEMON NONGBRI
MS. A THANGKHIEW
L HYNNIEWTA
MR. HS THANGKHIEW
SR ADVOCATE

MR. K PAUL
MR. S THAPA
MR. S PANTHI
P SHOME
MR. R PAUL
K KHAN, ADDL SR
GA, MEGHALAYA
KP
BHATTACHARJEE
GA MEGHALAYA
MR. VK JINDAL SR
ADV
MR. S JINDAL
MR. S RANA
MK MARAK
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MC(CRP)/10/2016 MEGHALAYA STATE
SPORT COUNCIL
VS.
SMT DEORIS
MARBANIANG

MR. L KHYRIEM
MR. N MOZIKA
MR. P NONGBRI
PHILEMON NONGBRI
MS. A THANGKHIEW
L HYNNIEWTA
MR. HS THANGKHIEW
SR ADVOCATE

MR. K PAUL
MR. S THAPA
MR. S.PANTHI
P SHOME
MR. R PAUL
K KHAN, ADDL SR
GA, MEGHALAYA
KP
BHATTACHARJEE
GA MEGHALAYA
MR. VK JINDAL SR
ADV
MR. S JINDAL
MR. S RANA
MK MARAK

MC(CRP)/21/2018 DEORIS MARBANIANG
VS.
MEGHALAYA STATE
SPORTS COUNCIL AND
ANR.

P CHETTRI HS THANGKHIEW,
SR. ADV.

MC(CRP)/22/2018 DEORIS MARBANIANG
VS.
STATE OF MEGHALAYA
AND ANR.

P SHOME K KHAN, SR. GA
MEGHALAYA

15) WP(C)/179/2016 SMT LANOSHA SUTING
VS.
STATE OF MEGHALAYA

A SINHA
P DEB
MR. H NONGKHLAW
MR. K SUNAR
MR. S RANA

MR. W JYRWA
WS GAYANG
S SHALLAM
SM WANNIANG
L HYNNIEWTA
MR PN NONGBRI
S SENGUPTA ADDL.
SR. GA
MEGHALAYA
MRS. NG SHYLLA
MR. KP
BHATTACHARJEE
MR. B KHYRIEM
MR. S WAHLANG
SD MOMIN
SP DAS
JW BHUTIA
MR. P NONGBRI
MR. H KHARMIH
MR. R GURUNG
MR. HS
THANGKHIEW SR
ADVOCATE
MR. H ABRAHAM
ML NONGPIUR
K KHAN SR. GA
MEGHALAYA

Remarks: ALONGWITH WP(C) NO. 37/2015 (DISPOSED OFF)
16) WP(C)/295/2017 BRILLIANT MOMIN

VS.
STATE OF MEGHALAYA

CR MARAK
K SAH
S ANAND
UB SANGMA
PT SANGMA

A H HAZARIKA
S SENGUPTA ADDL.
SR. GA
MEGHALAYA
K KHAN, ADDL SR
GA, MEGHALAYA

With MC(WPC)/190/2017 BRILLIANT MOMIN
VS.
STATE OF MEGHALAYA

CR MARAK
K SAH
S ANAND
UB SANGMA
PT SANGMA

K KHAN, ADDL SR
GA, MEGHALAYA
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17) WP(C)/296/2017 RAKHIL B. MARAK
VS.
STATE OF MEGHALAYA

CR MARAK
K SAH
S ANAND
UB SANGMA
PT SANGMA

A H HAZARIKA
S SENGUPTA ADDL.
SR. GA
MEGHALAYA
K KHAN, ADDL SR
GA, MEGHALAYA

With MC(WPC)/191/2017 RAKHIL B. MARAK
VS.
STATE OF MEGHALAYA

CR MARAK
K SAH
S ANAND
UB SANGMA
PT SANGMA

K KHAN, ADDL SR
GA, MEGHALAYA

18) WP(C)/297/2017 BENJAMIN D. MARAK
VS.
STATE OF MEGHALAYA

UB SANGMA
CR MARAK
K SAH
S ANAND
PT SANGMA

A H HAZARIKA
S SENGUPTA ADDL.
SR. GA
MEGHALAYA
K KHAN, ADDL SR
GA, MEGHALAYA

With MC(WPC)/192/2017 BENJAMIN D. MARAK
VS.
STATE OF MEGHALAYA

UB SANGMA
CR MARAK
K SAH
S ANAND
MR. PT SANGMA

K KHAN, ADDL SR
GA, MEGHALAYA

NB:
ADVOCATES ON SANCTIONED LEAVE :
1)  MRS. NG SHYLLA   ADVOCATE   FROM  06-11-2018  TO  30-11-2018
2)  MR B KHYRIEM   ADVOCATE   FROM  13-11-2018  TO  16-11-2018

BY ORDER            
REGISTRAR GENERAL
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DAILY CAUSELIST
[ Published under the authority of Hon'ble the Chief Justice. ]

Web Site : http://meghalayahighcourt.nic.in
SECOND HALF FROM 02:00 PM

OR IMMEDIATELY AFTER THE DIVISION BENCH IS OVER
FRIDAY the 16 TH NOVEMBER, 2018 

COURT ROOM. " 2 "
HON'BLE MR.JUSTICE S. R. SEN

MOTION, ADMISSION, ORDERS AND HEARING OF FIRST APPEALS; CIVIL REVISION PETITIONS; SECOND APPEALS;
REVIEW PETITIONS; TRANSFER PETITIONS AND ADMISSION, ORDERS AND HEARING OF CIVIL WRIT PETITIONS

COGNIZABLE BY SINGLE JUDGE FROM THE YEAR 2015.

Sr. No. Case Number Main Parties Petitioner Advocate Respondent
Advocate

ORDERS
1) CRP/22/2018 EARLE CLIFFORD

KHARSYNTIEW
VS.
INDIAN BANK AND 9
ORS.

S THAPA
S PANTHI
R DUTTA
P SHOME
S MYLLIEMNGAP
A DHAR
B KHARWANLANG
B KHARSAHNOH
K PAUL

With MC(CRP)/23/2018 EARLE CLIFFORD
KHARSYNTIEW
VS.
THE INDIAN BANK AND
ORS

P CHETTRI

2) WP(C)/63/2018 JYLLI EWSINGH
MARWEIN AND ANR.
VS.
STATE OF MEGHALAYA
AND 5 ORS.

R MAJAW
M PRASAD
S ROY
S SHALLAM
TD SANGMA
HL SHANGREISO

S BHATTACHARJEE
GA MEGHALAYA
S SENGUPTA ADDL.
SR. GA
MEGHALAYA
L SHONGWAN
K KHAN, SR. GA,
MEGHALAYA

3) WP(C)/77/2018 JAHIDUR RAHNMAN
PRADHANI
VS.
STATE OF MEGHALAYA
AND 6 ORS.

R MAJAW
M PRASAD
S ROY
S SHALLAM
TD SANGMA
HL SHANGREISO

A.S SIDDIQUI
MR H ABRAHAM
G.A. MEGHALAYA
AG MOMIN
KP
BHATTACHARJEE
GA MEGHALAYA
K KHAN, SR. GA,
MEGHALAYA
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With MC(WPC)/39/2018 JAHIDUR RAHNMAN
PRADHANI
VS.
STATE OF MEGHALAYA
AND 6 ORS.

R MAJAW
M PRASAD
S ROY
S SHALLAM
TD SANGMA
HL SHANGREISO

K KHAN, SR. GA,
MEGHALAYA

4) WP(C)/113/2018 DR. PRASANNA KUMAR
AGARWAL
VS.
STATE BANK OF INDIA
AND 5 ORS.

S THAPA
S PANTHI
R DUTTA
P SHOME
S MYLLIEMNGAP
A DHAR
D LYNGDOH
B KHARWANLANG
B KHARSAHNOH
K PAUL

SK HASSAN
MR. K KHAN
MR. KP
BHATTACHARJEE
P AGARWAL,G A
K KHAN

5) WP(C)/180/2018 M/S SINGH AND CO
VS.
STATE BANK OF INDIA
AND ORS

B DKHAR
MR. R JHA

SK HASSAN
MR. K KHAN

With MC(WPC)/87/2018 M/S SINGH AND CO
VS.
STATE BANK OF INDIA
AND ORS

MR. R JHA MR. K KHAN

6) WP(C)/207/2018 MADHU BAJAJ
VS.
BANK OF INDIA AND 2
ORS.

S THAPA
S PANTHI
R PAUL
P SHOME
S MYLLIEMNGAP
D LYNGDOH
A DHAR
B KHARWANLANG
K PAUL

I PHAWA
R SATEIN
S DUTTA

With MC(WPC)/97/2018 MADHU BAJAJ
VS.
BANK OF INDIA AND 2
ORS.

S THAPA
S PANTHI
R PAUL
P SHOME
S MYLLIEMNGAP
D LYNGDOH
A DHAR
B KHARWANLANG
K PAUL

7) WP(C)/263/2018 MICHAEL WARJRI
VS.
THE STATE OF
MEGHALAYA AND ANR

MK SAH
AG MOMIN
MS T YANGKYI
S KHONGTHAW
MR. AS SIDDIQUI

MR. AH HAZARIKA
MR.J.M.A.CHOUDH
URY
K KHAN SR GA
MEGHALAYA

With MC(WPC)/171/2018 MICHAEL WARJRI
VS.
STATE OF MEGHALAYA
AND ANR.

MR.A.S.SIDDIQUI
MK SAH

MR.A.H.HAZARIKA.
K KHAN, SR. GA
MEGHALAYA

MC(WPC)/201/2018 M/S M.P.AGARWALA
PVT. LTD
VS.
STATE OF MEGHALAYA
AND ANR.

S DEY MRS.I.LYNGWA,GA
K KHAN, SR. GA
MEGHALAYA

8) WP(C)/284/2018 C. NONGKHLAW
VS.
THE MEGHALAYA
TRANSPORT
CORPORATION

AG MOMIN
T YANGKYI
MK SAH
S KHONGTHAW
AS SIDDIQUI

K KHAN

With MC(WPC)/56/2017 SHRI. P. IADBORNE
VS.
THE MEGHALAYA
TRANSPORT
CORPORATION

AG MOMIN
MS T YANGKYI
M.K. SAH
MR. AS SIDDIQUI

K KHAN SC
MR. K BARUAH
SK HASSAN
M BORAGOHAIN
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MC(WPC)/140/2018 C. NONGKHLAW
VS.
THE MEGHALAYA
TRANSPORT
CORPORATION

AG MOMIN
T YANGKYI
MK SAH
S KHONGTHAW
AS SIDDIQUI

K KHAN

WP(C)/89/2017 SHRI. P. IADBORNE
VS.
THE MEGHALAYA
TRANSPORT
CORPORATION

AG MOMIN
MS T YANGKYI
M.K. SAH
MR. AS SIDDIQUI

K KHAN SC
K. BARUA,
M. BURAGOHAIN
SK HASSAN

9) WP(C)/338/2018 M/S DHAR
CONSTRUCTION
COMPANY AND 5 ORS.
VS.
MEGHALAYA ENERGY
CORPORATION LIMITED
(MEECL) AND 3 ORS.

P SHOME
K PAUL

DR N MOZIKA
P NONGBRI

With MC(WPC)/190/2018 MEGHALAYA ENERGY
CORPORATION LIMITED
(MEECL) AND 3 ORS.
VS.
M/S DHAR
CONSTRUCTION
COMPANY AND 5 ORS.

DR. N. MOZIKA P SHOME
K PAUL

10) WP(C)/344/2018 SHAILENDRA KUMAR
AND 4 ORS
VS.
UNION OF INDIA AND 4
ORS

MR. S MARPAN
MR. S DAS
A DAS
M BORDOLOI
NI KHAN
P KHATANIAR

K PAUL CGC
A PAUL ASG

11) WP(C)/365/2018 SA POWER UTILITIES
PVT. LTD.
VS.
STATE OF MEGHALAYA
AND 2 ORS

MR. AMIT JOSHI
MS SS GEWALI
MS. E GURUNG
MS. SS SHRESTHA
S DATTA
R SUMER
S CHAKRAWARTY SR.
ADVOCATE

DR N MOZIKA
MR. ND CHULLAI
ADDL. AG
A KHARWANLANG
K KHAN SR GA
MEGHALAYA

With MC(WPC)/193/2018 SA POWER UTILITIES
PVT. LTD.
VS.
STATE OF MEGHALAYA
AND 2 ORS

MR. AMIT JOSHI
MS SS GEWALI
MS. E GURUNG
MS SS SHRESTHA
S CHAKRAWARTY SR.
ADVOCATE

DR. N. MOZIKA
MR. K KHAN SR GA
MEGHALAYA

12) WP(C)/368/2018 AIAN TERENCE M.
MOMIN
VS.
THE MEGHALAYA
LEGISLATIVE ASSEMBLY
AND 3 ORS.

A THAPA
J CHOUDHURY
B CH MOMIN
T CH SANGMA
JM THANGKHIEW

S.SEN SR. GA
ND SHULLAI,ADDL
AG
MR H ABRAHAM
G.A. MEGHALAYA
K KHAN, SR. GA
MEGHALAYA

With MC(WPC)/198/2018 AIAN TERENCE M.
MOMIN
VS.
THE MEGHALAYA
LEGISLATIVE ASSEMBLY
AND 3 ORS.

A THAPA
J CHOUDHURY
B CH MOMIN
T CH SANGMA
JM THANGKHIEW

K KHAN, SR. GA
MEGHALAYA

HEARING
13) CRP/26/2017 DILIP KUMAR

SINGHANIA
VS.
BASANT KUMAR
SINGHANIA

B GHOSH
PD BUJARBARUA

MR. S CHANGKIJA
MS. B DAS
MR. E B SANGMA
MR. B
BHATTACHARJEE
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With MC(CRP)/12/2017 DILIP KUMAR
SINGHANIA
VS.
BASANT KUMAR
SINGHANIA

B GHOSH
PD BUJARBARUA

MR. S CHANGKIJA
MR. E B SANGMA
MS. B DAS
MR. B
BHATTACHARJEE

Remarks: [PART HEARD]
14) WP(C)/55/2015 SHRI JAHANUR MOLLAH

VS.
G.H.A.D.C

MR D THAIMEI
MR. SA SHEIKH
MS. Z BEGUM
MR. CH THOMLUI
P AGARWAL
MR. A KHAN

MS. QB LAMARE
MRS. N GURUNG
MR. S DEY SC
GHADC
MS. S NONGRUM
S SONDHI

15) WP(C)/412/2016 SHRI. JINSANG MARAK
VS.
G.H.A.D.C

MR. JM THANGKHIEW
R KHARSYAD
GS MASSAR SR ADV

MR. S DEY SC
GHADC
MR. HS
THANGKHIEW SR
ADVOCATE
MR. L KHYRIEM
MR. P NONGBRI
DR N MOZIKA
MR PN NONGBRI
MS. A
THANGKHIEW
SA SHALLAM
MRS. N GURUNG
MS. QB LAMARE

16) WP(C)/60/2017 SHRI. THWINGLAND
LYNGKHOI
VS.
K.H.A.D.C

MR. B KHYRIEM
A PAKYNTEIN
ND CHULLAI SR ADV

KK KHONGJOH
P.S NONGBRI SC
KHADC
MR. P NONGBRI
DR N MOZIKA
MS. A
THANGKHIEW
L HYNNIEWTA
PHILEMON
NONGBRI
WS GAYANG
M.L.NONGPIUR
MR. HS
THANGKHIEW SR
ADVOCATE

With MC(WPC)/30/2017 SHRI. THWINGLAND
LYNGKHOI
VS.
K.H.A.D.C

MR. B KHYRIEM
A PAKYNTEIN
ND CHULLAI SR ADV

KK KHONGJOH

17) WP(C)/232/2017 DOKIMOS D. MARWEIN
VS.
STATE OF MEGHALAYA

M SHYAMAL
P BURAGOHAIN
K CH GAUTAM
L DARLONG
R. MONGRENGH
R KHARSHIING
WG MOMIN
UK NAIR SR. ADV.

S.A. CHALLAM
I. LYNGWA
T.L. JYRWA.
P AGARWAL
N MOZIKA
MR. H S
THANGKHIEW SR
ADVOCATE
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18) WP(C)/286/2017 ROSHAN THAKURI
VS.
THE UNION OF INDIA

MR. D GANGTE
MR. WM SANGMA
BK BISWA
MR M HALDER
MR. M HAQUE
MS. M DEVI
MR. KC GAUTAM

K. PAUL
B. KHARWANLANG,
S THAPA
A PAUL ASG

NB:
ADVOCATES ON SANCTIONED LEAVE :
1)  MRS. NG SHYLLA   ADVOCATE   FROM  06-11-2018  TO  30-11-2018
2)  MR B KHYRIEM   ADVOCATE   FROM  13-11-2018  TO  16-11-2018

BY ORDER            
REGISTRAR GENERAL
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DAILY CAUSELIST
[ Published under the authority of Hon'ble the Chief Justice. ]

Web Site : http://meghalayahighcourt.nic.in
SECOND HALF FROM 02:00 PM

OR IMMEDIATELY AFTER THE DIVISION BENCH IS OVER
SATURDAY the 17 TH NOVEMBER, 2018 

COURT ROOM. " 2 "
HON'BLE MR.JUSTICE S. R. SEN

MOTION, ADMISSION, ORDERS AND HEARING OF FIRST APPEALS; CIVIL REVISION PETITIONS; SECOND APPEALS;
REVIEW PETITIONS; TRANSFER PETITIONS AND ADMISSION, ORDERS AND HEARING OF CIVIL WRIT PETITIONS

COGNIZABLE BY SINGLE JUDGE FROM THE YEAR 2015.

Sr. No. Case Number Main Parties Petitioner Advocate Respondent
Advocate

ORDERS
1) WP(C)/171/2017 THE DORBAR SHNONG

OF MYNRIANG VILLAGE
VS.
K.H.A.D.C

MR. P NONGBRI
MS. A THANGKHIEW
WS GAYANG
DR N MOZIKA
L HYNNIEWTA
PHILEMON NONGBRI
S.A. CHALLAM
L.M. NONGPIUR,
MR. L KHYRIEM

N.G. SHYLLA,
F.
KHARSYIEMIONG,
H. NONGKHLAW,
E. NONGBRI,
K. GAROD,
W. SYIEM,
P.S NONGBRI SC
KHADC

2) WP(C)/345/2017 KARBIN PYNGROPE
VS.
STATE OF MEGHALAYA

S THAPA
S PANTHI
P SHOME
R PAUL
S MYLLIEMNGAP
A DHAR
D LYNGDOH
B KHARWANLANG
MR. K PAUL

MR. R GURUNG,
GA, MEGHALAYA
MR. H KHARMIH
R. DEBNATH, CGC
K KHAN, ADDL SR
GA, MEGHALAYA

3) WP(C)/349/2017 DMIN S MAWLONG
VS.
K.H.A.D.C

K WAHLANG
SD MOMIN
JW BHUTIA
B WAR
S WAHLANG

K. BARUA,
C. T. SANGMA,
T.T. DIENGDOH,
M.F. DIENGDOH,
MR. BB NARZARY
PS NONGBRI SC
KHADC

4) CRP/15/2018 TREMDON SINGH
WARSAI AND ANR.
VS.
THE CHIEF SECRETARY,
GOVERNMENT OF
MEGHALAYA, SHILLONG
AND 6 ORS.

MF QURESHI
K CHISA
P KHARKONGOR
P RIAHTAM
JB KHARBHIH

B
BHATTACHARJEE,A
DDL AG
I LYNGWA GA
K KHAN, SR. GA
MEGHALAYA
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5) WP(C)/82/2018 JESPARLY DIENGNGAN
VS.
STATE OF MEGHALAYA
AND 4 ORS.

K CHISA
P KHARKONGOR
P RIAHTAM
MF QURESHI

KP
BHATTACHARJEE
GA MEGHALAYA
P AGARWAL
K KHAN, SR. GA
MEGHALAYA

6) WP(C)/108/2018 ALPHUIS L. SUTNGA
VS.
STATE OF MEGHALAYA
AND 5 ORS.

N GURUNG
CR MARAK
JT SANGMA
S NONGRUM
MS. QB LAMARE
S DEY

MR. HL
SHANGREISO
PHILIP KHRAWBOK
SHATI
PETER AIBORLANG
DOHKRUT
KP
BHATTACHARJEE
GA MEGHALAYA
MS.CD SANGMA
K KHAN, SR. GA
MEGHALAYA

With MC(WPC)/63/2018 ALPHUIS L. SUTNGA
VS.
STATE OF MEGHALAYA
AND 5 ORS.

N GURUNG
CR MARAK
JT SANGMA
S NONGRUM
S DEY

K KHAN, SR. GA
MEGHALAYA

7) WP(C)/280/2018 RIJIED SINGH
HYNNIEWTA
VS.
BANK OF INDIA AND 2
ORS.

S THAPA
S PANTHI
R DUTTA
R PAUL
GA DKHAR
S MYLLIEMNGAP
P SHOME
A DHAR
B KHARWANLANG
B KHARSOHNOH
D LYNGDOH
K PAUL

I.PHAWA
R SATEIN
MR S DUTTA

8) WP(C)/281/2018 SHEWTA BAJAJ
VS.
BANK OF INDIA AND 2
ORS.

B KHARWANLANG
S THAPA
S PANTHI
GA DKHAR
P SHOME
A DHAR
B KHARSOHNOH
R DUTTA
R PAUL
S MYLLIEMNGAP
D LYNGDOH
K PAUL

I PHAWA
R SATEIN
MR S DUTTA

9) WP(C)/374/2018 CERILLA KHONGLAH
VS.
THE UNION OF INDIA
AND ANR.

S CHAKRAWARTY,SR
ADV
E SLONG
J TIGGA

N MOZIKA
A PAUL ASG

HEARING
10) WP(C)/293/2017 UMESH PRASAD

VS.
THE UNION OF INDIA

MR. MY CIDDIKIE
SA CIDDIKIE
NA KHARKONGOR
M IAWSAI
JM DKHAR
S KUMAR

MR. HL
SHANGREISO
N MOZIKA CGC
TD SANGMA
MRS.R.DUTTA
A PAUL ASG

With MC(WPC)/189/2017 UMESH PRASAD
VS.
THE UNION OF INDIA

MY CIDDIKIE
SA CIDDIKIE
NA KHARKONGOR
M IAWSAI
JM DKHAR
S KUMAR

MR. HL
SHANGREISO
A PAUL ASG
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MC(WPC)/214/2017 M/S NK CHOWDHURY
VS.
UMESH PRASAD

MR. R MAJAW MR. N MOZIKA

MC(WPC)/82/2018 UMESH PRASAD
VS.
THE UNION OF INDIA
AND 3 ORS.

S KUMAR N MOZIKA CGC

11) MC(Review
Pet.)/4/2017

BANBIT ROY SOHLANG
VS.
STATE OF MEGHALAYA

MR. S THAPA
P SHOME
A DHAR
D LYNGDOH
MR. S PANTHI
S MYLLIEMNGAP
B KHARWANLANG
MS.D SAHA
MR. K PAUL

MS. S
BHATTACHARJEE
MR. B KHYRIEM
A PAKYNTEIN

Remarks: In Review Ptn___2017 In WP(C)150/2015
12) WP(C)/148/2016 MD. NAZIR AHMED

VS.
THE UNION OF INDIA

MR. R MAJAW
MR. M PRASAD
S SHALLAM
E T SAJEM
SK ROY
MR. HL SHANGREISO

S CHALLAM
MR. N MOZIKA

With WP(C)/149/2016 MR. DHIREN SINGH
VS.
THE UNION OF INDIA

MR. R MAJAW
MR. M PRASAD
S KHONGSHLING
MR. HL SHANGREISO

SA CHALLAM
MR. N MOZIKA

13) CRP/18/2017 ASHOK SHARMA
VS.
RAMESH KUMAR
JHUNJHUNWALA

S THAPA
S PANTHI
P SHOME
R PAUL
S MYLLIEMNGAP
A DHAR
D LYNGDOH
K PAUL

MR. S PANDIT
MS T YANGKYI
AG MOMIN
M SAH
I PHAWA
MR. AS SIDDIQUI

14) CRP/27/2018 SIMON SIANGSHAI
VS.
PHONSYIH AND ANR.

S THAPA
S PANTHI
R DUTTA
P SHOME
S MYLLIEMNGAP
A DHAR
B KHARWANLANG
B KHARSAHNOH
Q KHARMAWLONG
P CHETTRI
D SAHA
R KHARISA
K PAUL

MR. P NONGBRI
MS. A
THANGKHIEW
MR. W JYRWA
MR. C KYRIEM
I SUMER
MR. L KHYRIEM

15) CRP/28/2018 RAWEN CH. MARAK AND
ANR.
VS.
STATE OF MEGHALAYA
AND 3 ORS.

B DAS
EB SANGMA
S CHANKIJA

K KHAN, SR. GA
MEGHALAYA

16) WP(C)/221/2018 SHAIJU PV
VS.
THE UNION OF INDIA
AND 4 ORS.

M JHA
R JHA

SA SHALLAM
DR N MOZIKA,CGC
K PAUL
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With MC(WPC)/116/2018 SHAIJU PV
VS.
THE UNION OF INDIA
AND 4 ORS.

M JHA
R JHA

K PAUL

NB:
ADVOCATES ON SANCTIONED LEAVE :
1)  MRS. NG SHYLLA   ADVOCATE   FROM  06-11-2018  TO  30-11-2018

BY ORDER            
REGISTRAR GENERAL
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